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l." Original Application No. 14:} JASYS
2. Mice Petition No., ___ /
3, Contempt Fetition No, - . pa

‘1. Review Apz:»licatiﬁn NOw /

A;Splioant(S) Lcu hrem Swchamd Sl

e e S B D W TN 28 S

Respondant(S) W 0. Y 0wy

ermrancz a5 .s-un

“ . . Advocate for the Applicont(S)_N.J. S, n.G: St

AT YA-ovty £ o nah N Thsdbe v
Advocate for the Respondat(8) .. Satimdeveceveneneenns

Brder of the rfribunal

Notes of the Registry

{
16.11. §006 Present: Hon'’ble Sri K. V. Sachidanandan
{ Vice-Chairman.

: { _
When the matter came up for hearing, Mr N. Th.
o %‘, E Séngh, learned Counsel for the Applicant would
’ — ' '}fg{e to find out the juniors to the Applicant, who
, -9), Mﬁ’q 64\ D AATY { vigere appointed and whether any special quota
}\a’f Meob~- = - % héxs been earmarked for physically handicapped
R ngcu 66~ ﬁ' pirsons. ‘
mel"CQ/ % 07’0@?_{ qSe O'V(L—/#D { oy Post on 05.01.2007. Issue notice to the
A
" Respondents. \__—
DfSectior Ser W - i .
%é) ges/ - 079 - J A & ] I ' Vice-Chairman

5 7e9d /4/«0/'”55/ | /4]
R 7 07 @//‘/0 HB4 Tt B

\ P o7 pE aafwlve-

I  Theclaim Aof the Applicant is that he has
épphed for the post of Train Graduate Teacher
h’mch for appointment in various States like
I@iampur, Nagaland, Mizoram and Arunachal
adesh on contract basis. The grievance of the
licant is that in the rank iist, annexure A8 |
lq{‘e was at Sl. No. _192'. However, candidates
Yro 4 below to him have been appointed, so also the
- B A{pplicant is a physically handicapped person.



ORI\ 7 -
.\] . | ‘“becz. a

b/

5 - 2212007 ~ Learned counsel for the Respondents
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R : statement within two days. Let it be done.
Sk |

E:é 3 submitted that he will file fepiy

Post on §.2.2007.

0 gsvu\ucz \upofme—m ) - 1\-——/

a0 wk S |
M | | Vice-Chairman
r’?&))¢ . - o .
19-1:0" ) . o /b/ ' |
5.2.2007 Mr.G.Rahul, lesmrmed counsel

No W6 hwe been
W L‘@Q’yﬁ Respondents reguests for further four

%7 weeks time to file repiy statement. ~

appearmng  on  behalf of  the

<

~ Post on 05.03.2007.
wa N ’ Q/
7 W W b 4 Vice-Chairman
nled) | / bb/f Wy
7 3o 8.3.2007 Mr. R. S. Choudhury, learned
counsel for the Respondents
' submitted that Respondents have
DB e0
; o 2 :2:—“:.:& filed their reply statement. Post the
LY l \ Y
(\’(1} “Q)%\WWU\ 1({_1\193 ‘ . case on 2.4.2007. In the meantime
O LML\’&V% @‘W Abplicant is at liberty to file
2% 3 . _ rejoinder, if any. -
) | l/\—'
Vice-Chairman
3027 - W
/\/o Wﬁk%’/ 244.2007 Copy ©of the reply statement alre:
; @{:EA,&,@ filed toe be furnished to the counsel fc

/Z,y\e& the gpplicant. post cn 26,04,2007,
_ In tke aeantime Applicant shall ¢
ek ft liverty to tile eejoinder, if any.
O why e om hehede |
6% RN~ 2R3, l/
@ Ne wls Hlead oy Rddory, |
@A e \Zﬁ/é;c ‘o i e . | | Vice«Chairman
beem  Liteste m%ﬁ’iﬂq
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~ _ o - 26. 4.0‘7. In. this case neither the applicant nor the
| ' counsel for the applicant is present Mrs. R. H.
“. Choudhury, learned counsel for the respondents

has submitted that she has filed the written

statement. Counsel for the applicant is not

resent, we ant some more time fo file
>\ el (S P e
1/\,1/\/‘4 bﬁ&"/‘ 113 w | rejoinder.” Post the matter on before :th.e next

available Division Bench for Admission.

135707

Mefnber(A)

- - . 21.5..2007 , Learned co@sel for the Applicant
J\Lb W«“M aLU\ | 'ww prays for one weeks' time to file rejoinder.
beem biloo) - | ~ Let it be done. | . :
| - " Post on 31.5.2007. -
R IX 25 3 N ‘ | ‘/ :
| | ' Vice-Chairman
/bb/ |

31.5.07 Further three weeks time is granted -

‘J\lb | " J l ; 1 e | ' } c . ‘.,'
Yot L‘M to the counsel for the applicant fo file o
o : rejoinder, Thersafter, it would be posted
2l <_Q O . v . fqr hearing. Post the ma.ttgr on‘in)? . ‘
3\); 6 - @.-} : | o ' o Vice-Chairman
‘ e, 122.6.2007  Rejoinder if filed. Copy of the same is
.9>fb\\(‘ ?w served on fhe counsel for the Respondent who

\’3‘“\\{ % . : '.'prays for time. to get instruction on the

, | rejoinder and to file reply if necessary. Four
,.M’\L— Case (e W/@_\ ‘. weeks' time 1s granted. v
%\Q\( ,’\Q/CU‘Z/V‘M/‘} | | Post on 23.7.2007. o (—-/ _ -
%_____w '- , Vice-Chairman

;;w?@? e " /bb/
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\_‘\ Cow . 23.7.07. None for: ﬂ'xe apphcant Posat t;;..
matter on 8. 8 07. "By that tlme the

S pleadmgq wﬂl be: comyﬁetﬂd‘ by "the

leileod . , Vice-Chairman
283 BF.
29.8.07 Heard counsel for the parties. By
‘ " consent 0.A. is taken up for disposal.
) | Accordingly the O.A is disposed of in
2 5‘ L Fee? - | - terms of the order recorded separately
oo A/J sy | in the admission stage itself.
& I %/\; " N6 order as to costs. //
bees Co:
LK)V b
A‘UJ’, t}"\&) ‘
Cory of~/ = ) ' Vice-Chairman
2 . wv
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"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
- , GUWAHATI BENCH

ooooooooooooo

O.A. No. 247 of 2006.

DATE OF DECISION : 29-08-2007

Shri Laishram Surchand Singh

S TIPS SOV Applicant/s
Mr J. Singh : _
e e et e et e e e et e st n e rraereaas Advocate for the
Applicant/s
-Versus -
) .- \

Union of India & Ors. :
..................................... berrere e eaee RESPoOndent /s
Mr K.N. Choudhury Senior counsel.

‘ Lks.ﬁ.‘b.ﬂbnondbury .......... e e et rr b aaa Advocate for the
: : Respondent/ S

CORAM

THE HON’BLE MR K.V.SACHIDANANDAN, VICE CHAIRMAN

~.

1.  Whether reporters of local newspapers may be allow?}ysee

the judgment ? €s/No
2. Whether to be referred to the Reporter or not ? : %No -

3. Whether to be forwarded for including in the Digest being
- compiled at Jodhpur Bench & other Benches ? %?\To

4.  Whether their Lordships wise to see the fair copy of the |
judgment ?
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH
Original Application No.247 of 2006.

Date of Order : This the 29th Day of August, 2007.

THE HON'BLE SHRI K.V.SACHIDANANDAN, VICE CHAIRMAN

Shri Laishram Surchand Singh
Aged about 29 years,

'S/0 L. Tomchou Singh,

Resident of Ngaikhong Khullen Mamang,
P.O. Bishnupur,
Manipur State. . e Applicant

By Advocate Shri]. Singh
- Versus -

1. Union of India represented by ‘
the Secretary to the Govt. of India,
Ministry of Human Resource Development,

Department of Education,
Shastri Bhawan, New Delhi-1100 01.

2. The Commissioner, '
Navodaya Vidyalaya Samiti,
A-28, Kailash colony,
New Delhi - 110048.

3.  The Navodaya Vidyalaya Samiti Regional Office,
Nongrim Hills, Shilloong-793003.
(Ministry of Human Resource Development,
Department of Education),
Near Nagaland House, Shillong
Represented by its Deputy Commissioner, ‘
Shillong, Meghalaya. - ~ ....Respondents

By Sr. Advocate Shri K.N.Choudhury.

Mr s /RS ICheudhury

ORDER (ORAL)

SACHIDANANDAN K.V. {V.C}

The applicant is a griaduate having Rastrabhasha Ratna in

Hindi. According to him he was qualified and eligible to be appointed for

T T
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the po;t of Trained Graduate Teacher in Hindi. He was appointed as TGT
in Hindi on contract basis. In terms of the advertisement for a speﬁd
recrmtment drive for the North Eastem Reglon and Jammu & Kashmir for -
Lhe post of TGT Hindi he was alsoa cand1date and appeared in the written
test on 11.1.(_)6 and got selected -and his name appeared at SLNo0.192. He is
also a handicapped candidate and according to him even the.candi&ates
whose names appeared below hlm have been given appointment and
posting. ﬁe preferred a represeﬁtaﬁon before the Commissioner,
Navodaya Vidyalaya Samiti which is not yet considered. Hence this
application praying for his appointﬁent as TGT in H1nd1 aﬁd to dispose of
the Annexure A/9 represeﬁtation i)endjng before the Commissioner,
Navodaya Vidyalaya Samiti.

- Heard Mr ]Smgh, learned counsel for the apphcant and Mr.
K.N.Choudhury, learned Senior counsel appearing for the respondents.
The respéndents have filed written s‘tatemeﬁf and tﬁe applicant has also
filed re]omder However, learned counsel for the applicant subn:utted that
he will be satisfied if a direction is given to the 2rd respondents to consider
and dispose of his representation with a speaking order within a time
frame. The counsel for the respondents has no objection in adopting such
course of acﬁon.

‘Considering the submission made by -the ‘parties and in the

interest of justice this Court directs the applicant to file a comprehensive

© representation before the 21 respondent within 15 days from today and on

receipt of such representation the 2nd respondent or any other competent

authority of the respondent is directed to consider and dispose of the same
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with a speaking order within a time frame ofMﬁom the date of
receipt of such representation. (Z ok J

O.A is accordingly disposed of. There will be no order as to

costs.

(K.V.SACHIDANANDAN )
VICE CHAIRMAN
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In the Central Administative Tribunal : )
Guwahati Bench.
(An application Under Section 19 of the
Administrative Tribunal Act 1985)
Original Application No A4 of 2006.
Shri Laishram Surchand Singh .. .Applicant.
- Versus -
The Union of India & Ors. .. .Respondents.
INDEX
SI.  Annexures Description of documents Pages Nos
Nos. rehed upon
. Synopsis
1. Application

2. Annexure-A/1 Educational qualifications of
(Series) the Petitioner right from

Matruculation upto graduate
including Hindi qualification
- cirtificates

3. Annexure-A/2 Physical handicap Certificate

of the petitioner.

4, Annexure-A/3 O.B.C. Certificate issued by

the D.C., Bishnupur.

5. Annexure-A/4 Contract appointment orders
(Series) along with experience
certificates

6. Annexure-A/5S Call letter dt. 11-1-2006 issued

to the applicant.

7. Annexure-A/6 Admit Cards of the petitioner.
(Series)

o~
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SI.  Annexures Description of documents Pages Nos
Nos. relied upon ‘

8. Annexure-A/7

9. . Annexure-A/8

10.  Annexure-A/9

Result Sheet of the written

test examination.

Result Sheet of the interview

held from 6th February, 2006 to
18th February, 2006. ;
Representation dt. 7-8-2006
preferred by the applicant

before the Commissioner,
Nobodaya Vidyalaya Samiti.

VAKALATNAMA

% -Cce/Lw@«/w/ Sp

SIGNATURE OF THE
APPLICANT
Date of filing
or
Date of Receipt by post
Registration No.
Signature for Registrar

\\



SYNOPSIS
1. The applicant herein is an arts graduate degree holder and also
having the Rastrabhasha Ratna in Hind1.
2. . The applicant being a qualified and eligible candidate for

~ appointment to the post of Trained Graduate Teacher in Hindi, he has been

appointed at various States like Manipur, Nagaland, Mizoram & Arunachal
Pradesh on contract basis.

3. | The applicant while serving as T.G.T. in Hindi on Contract basis
an advertisement has been issued for a special recruitment for the North
Eastern Region and Jammu & Kashmir for the post of T.G.T. in Hindi and
petitioner being an eligible and qualified person has applied his candidature
for the said appointment. |

4, The applicant being'a qualified and eligible candidate has invited
for the said written test examination on 11-1-2006 and get selected in the

said written test examination.

5. The applicant further appeared in the interview held from 6th to
18th February, 2006 and got himself selected in the said interview at Sl1. No.
192. . '

6. The applicant though selected in the aforesaid interview however
he was not given appointment like other similarly situated candidates. Even
the candidates, whose names appeared below him has been given appomtment

and postings.

7. The applicant having no other alternative remedy has preferred a
representation on 7-8-2006 before the Commissioner, Nabodaya Vidyalaya
Samiti and the said representation is not yet disposed of. Hence this application
is preferred before the Hon’ble Tribunal for redressing the grievances of the

applicant.

Sui)mittedby:-“ . 55 Jote 7L

o( ( QA@ oo/ K f  (N. JOTENDRO SINGH)

Advocate.



DISTRICT : BISHNUPUR o 3 >
STATE  :MANIPUR | > s
In the Central Administative Tribunal :
~ Guwahati Bench.
(An application Under Section 19 of the
' o | Administrative Tribunal Act 1985)

Original Application No 2 Zf?-of 2006
BETWEEN,

Shri Laishram Surchand Singh aged about29 years
old, S/o L. Tomchou Singh, resident of Ngaikhong
Khullen Mamang, P.O. Bishnupur, Manipur State.
- | .. .Applicant.
- Versus -

1. The Union of India represented by the
Secretary, Ministry of Human Resource
Development, Department of Education,

Government of India. S kahi PRowon

; b
New Delhi — Lo oal
2.  The Commissioner,

/ Navodaya bidyalaya Samiti, New Dethi.— 110047
A-28 RAILASH ColLonY, A

3. The Navodaya Bidyala Samili Regional

Office, .
\ Nongrim Hills, Shillong - 793003
i (Ministry of Human Resource Development,
| Department of Education), Near Nagaland
"‘\; E House, Shilong, represented by its Deputy

Commissioner, Shillong, Meghalaya.
.. .Respondents.

) % _955/1&4 h_q/ f f’ﬂ/{ | | | | Contd..'2/-

!
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Particulars of the order against which the application is made ;

i)

i)

the instant application is made for the non-disposal/non-
consideration of the representation preferred by the petitioner
on 7-8-2006 before the Commissioner, Navodaya Vidyalaya
Samiti for non-granting of posting place after selection to the
post of Trained Gradute Teacher (Hindi) when the same are
granted to other selected candidates, whose names are above
and below of the applicant from the selected lists of the
candidates inconnection with between 6th February to 18th
February, 2006.

That after the aforesaid selection the name of the candidates
are selected and the name of the applicant is appeared at SI.
No. 192 amongst the O.B.C. candidates.

that after selection have been made by the competent authority
the other selected candidates appeared in the select lists were
given posting at their respective posting places. However
the present petitioner has not given his posting place without
assigning any reasons hence the instant application is being
filed before the Hon’ble Tribunal.

Junisdiction of the Tribunal :

The applicant declares that the subject matter of the order

against which he wants redressal is within the jurisdiction of the
Tribunal.

Limitation : -

The applicant further declares that the application is within

the limitation period prescribed in Section 21 of the Administrative
Tribunals Act, 1985.

Contd..3/-



Facts of the case,

i)

iii)

That the petitioner is a arts graduate degree holder and also
having Rastrabhasha Ratna degree in Hindi and he is eligible
for appointment to the post of Trained Graduate Teacher m
the Navodaya Bidyalaya.

Ture copies of the educational
qualifications of the petitioner right from
Matriculation upto graduate including
Hindi qualification are annexed hereto
and marked as Annexure-A/1(Series)

That the petitioner is also a physically handicapped person
and in this regard the Director, Social Welfare Department,
Imphal, Manipur has issued a certificate on 23-5-2005.
Moreover petitioner is a candidate belonged to O.B.C. (Other
backward classes) catagory and a certificate also 1ssued in
this regard by the D.C. Bishnupur District, Manipur on 23-
10-2006.

Ture copy of the physically handicapped
certificate issued by the Director of
Social Welfare Department, along with
the certificate of O.B.C. issued by the
D.C. Bishnupur District, Manipur are
also annexed hereto and marked as
Annexure-A/2 & A/3 respectively.

That the petitioner being a qualified candidate for the subject
of Hindi, has been appointed as T.G.T. (Trained Graduate
Teacher) in Hindi on contract basis initially in J.N.V. Lambui,
Ukhrul District, Manipur vide an order dt. 6-8-2002.
Thereafter he has been given appointment at various places
like Tawang, Serchip and Wokha etc. on contract basis.

0( M A/ X, M | Contd..4/-
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True copies of the various contract
appointments along with experience
certificates issued by the concemned
Principals are also annexed hereto and
marked as Annexure-A/4(Series).

| iv) That, in connection with an advertisement for regular
appointment to the said post of T.G.T. Hindi have been invited
in the Navodaya Vidyalaya Samiti for North Eastern Region,
the petitioner being a qualified and experience candidate in
the field of Hindi teaching, has also applied his candidature
for the aforesaid appointment and in this regard call letter
has been issued on 11-1-2006 by the Deputy Commissioner,
Navodaya Vidyalaya Samiti, Regional Office Nongrim Hills,
Shillong after passing the written test examination. For the
contract appointments also Admit cards were issued in favour
of the applicant.

True copies of the said call letter dt. 11-
1-2006 along with Admit Cards of the
present examination as well as earlier
examinations for contract appointments
are also annexed hereto and marked as
Annexure-A/5 & A/6 (Series).

v) That after the aforesaid written examination the petitioner
has been qualified for appearing in interview and interviews
of the same were conducted from 6th February to 18th
February, 2006 and the petitioner was selected in the said
inteview and his name is appeared at Sl. No. 192.

True and correct copies of the said result
sheet for written test as well as result
sheet for interview are also annexed

| O& SMW/ M hereto and marked as Annexure A/7 &

A/8 respectively.

Contd...5/-
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vi) That after the aforesaid selection, many candidates including
the candidates, whose names are appeared below the serial
number of the applicant have given their appointment and
posting places. However in the case of the present applicant
the competent authority failed to give his appointment without
assigning any reasons. In this regard, the petitioner has
preferred a representation on 7/8/2006 before the
Commissioner, Navodaya Vidyalaya Samiti to consider his
case for appointment and positive order but till today no
positing response is forth coming from the end of the
competent authority.

True copies of the aforesaid
representation dt. 7-8-2006 1s also
annexed hereto and marked as
Annexure-A/9.

5. Grounds for relief with legal provisions :

‘ The petitioner having no other altemative efficacious remedy
available have approached before the Hon’ble Tribunal on the following
inter-alia grounds ° '

i)  Because the competent authority ought to have consider and
disposed of the representation preferred by the petitioner like
other selected candidates, whose names are appeared below
the name of the present petitioner have already given
appointments and their place of postings, however the same
is denied in the case of the present petitioner and as such the
same is discriminatory and violative of Article 14 and 16 of
the Constitution of India.

ii) Because, it is the settled principles of law that as settled in
the case of Asha Kauf -versus- State of Jammu and Kashmir
published in the (1993) 2 Supreme Court Cases, the Hon’ble
Apex Court held that if a select lists isto be accepted it should

% < /S A /c/ /(% . Contd...6/-
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accepted as a whole and if the same is to be rejected it should
be rejected as a whole and the competent authority can not
be permitted to accept partly and reject partly. By taking the
aforesaid principles of law, the authority concemed can not
reject the case of the petitioner as he is eligible and also
having long experiance in the field of teaching in various
places on contract basis under the same Navodaya Bidyalaya
Samiti and hence by not giving the appointment and posting
of the present petitioner the competent authority have violated
the principles of law laid down by the Hon’ble Apex Court.

Because, in the event if the petitioner is not at all eligible for
such appointment to the post of T.G.T. in hindi, his services
should not have been utilised by the Navodaya Vidyalaya
Samiti. However in the case in hand the petitioner has been
serving in the North Eastern States of the Novodaya Vidyalaya
at various places like, Manipur, Mizoram, Arunachal Pradesh
and Nagaland etc. and as such the petitioner can not be said
as not eligible and not qualified for the aforesaid post of T.G.T.
in hindi.

Because the petitioner has got legitimate expectations to get
his appointment like other simifarfy situated selected
candidates however in {he instant case the petitioner alone
has been denied to give his appointment for the best reasons
known to the respondents only and hence Hon’ble Tribunal
requires to lift the veil as to why the petitioner is denied for
his appotntiment.

Because besides the reasons mentioned above, the petitioner
is also a physically handicapped person and his case 1s
required to be considered as a special case under physical
handicapped quota and moreover he is a candidate of the
0.B.C. (Other Backward Classes) and hence his case should
be considered for such appointment.

Contd..7/-
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vi) Because, the petitioner has got sufficient reasons for getting
his appointment like other similarly situated persons and it is
the bounden duty of the respondents to consider and dispose
of the representation preferred by the petitioner by a speaking
order however till today no response have been given by the
competent authority.

vii) Because the petitioner has got no other speedy and efficacious
remedy except the one now prayed for herein.

6. Details of the remedies exhausted :

The applicant declares that he has availed of all the remedies
available to him under the relevant rules, etc.

In view of the above representation dt. 7-8-2006 as annexed at

" Annexure-A/9 above, the petitioner have exhausted all the remedies what he

can approached before the competent authority and now it is for the competent
authority to consider and dispose of his representation on its own merit.

7. Matters not previously filed or pending with any 'other Court :

The applicant further declares that he had not previously filed any
application, writ petition or suit regarding the matter in respect of which this
application has been made, before am;/ Court or any other authority or any
other Bench of the Tribunal nor any such application, writ petition or suit is

pending before any of them.
8. Reliefs sought :

In view of the facts mentioned above, the applicant prays for the
following relief (S) :

i) direct the respondents to give appointment and posting to
the petitioner in view of the selection made for the post of
Trained Graduate Teacher in Hindi like other similarly situated

persons ;
Contd..8/-
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- ii)  inthe interim, pending final disposal of the instant application,
the representation preferred by the petitioner before the
Commissioner, Navodaya Vidyalaya Samiti, New Delhi on
7-8-2006 as available at Annexure-A/9 may kindly be directed
to be disposed of within certain stipulated period.
And,
iii) pass any further order/orders, direction/directions which this
Hon’ble Tribunal may deem fit and proper to secure the ends
of justice.
And,
iv) Any other reliefs/cost.
9. Particulars of the Bank draft/postal order in respect of the
~ application fee. ‘

i) Name of the Bank on which drawn -
i) Demand Draft No. : -
OR,
1) Nmﬁber of IP.O.(S): -
ii) ~Name of the issuing post office : -
iii) Date of issue of postal order : -

iv) Post Office at which payable : -

Contd..9/-

o 9( Q{A{/Mw/%%



10. List of enclosures : -
The lists of enclosures is already appended in the front

page and the same may be permitted to be relied on
from the front page.

VERIFICATION

I, Laishram Surchand Singh S/o. Shri L. Tomchou Singh, aged
about 29 years old, resident of Ngaikhong Khullen Mamang, P.O. Bishnupur,
Manipur State, do hereby verify that the contents of paras No. 1 to 4 are true
to my personal knowledge and paras No. 5 to 10 are believed to be true on
legal advice and that I have not supprissed any material fact.

E SutrsekKnof Koot

Date: =:\o'05 | Signature of the Applicant
Place : (Gaadaleds’ -
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"No. 905630

S

B 4/, i) J
- MANIPUR

UNIVERSITY

- MARKS SHEET
HINDI SHIKSHAN FPARANGAT EXAMINATION

Marks secured by ' %{A%/WQ \gmc/fm/ gﬂﬁ/

Roll No. 34 at the Hindi Shikshan Parangat 'E:(ammatwr{/ 199¢ .
Papers Internal Assessment Marks || Annual Examinotion Morks || Totol
Full Pass | Secured| Full Pass | Secured

{iPaper 20 6 | /6 80 | 24 | 33| 49
Paper Il 20 ) /5 80 24 30 45
Poper il 20 | 6 | /8 } 80 | 24 | #3 | 58
Paper IV 20 6 /& 80 24 46 6/
'ﬁ;}},erv 1% (, 7 5] % o7
Paper Vi 26 1 6 /4~ 80 | 24 | 38 52
/;\ddiiifr'lul 20 6 /5 80 24 38 23

aper .
[Totm]xeow (Full M;:rks: 600; Minimum Pass Morks:: 180) B I | —
Practice Teaching (External) 1 100 A0 56
ef"rc_vcfice Teuching {Internal) 200 80 /30
[Tﬁ’?l.,_f.r“c“ce Teaching { (Full Mar}'a 300; Minimium Pass Marks: 120) _/_36
l-Tot;nl Theory & Practice {Full Marks: 200; Minimum Pass Marks: 300) ] 530
Result] 24 ' Clc':sl T

* Excess Over 30 marks only to be credited to the total marks

Madium of Examination: HINDI Dote of announcement of Result: /0—/2«7;:

Paper ! Principle of Education, School Organization & Hygine

Paper I} : Learning Psychology, Hiztory & Problems of Education

Paver Il : Methodology of Language Teuching
Paper IY : General Linguistics
Paper V: Structure of Hindi and Compurutive Study of Languages
Paper VI : Hindi Literature {Poetry & Prose)

TRUE COPY

W— — s
/ o ,1/7? : Controller of Examinations

Change(s) / Over script(s) should bear competent attestation of Manipur University with official seal; else,
Marks Sheet is invalid.
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"No. 0056672

TRUE

"MANIPUR

Brnexire A,
éﬁﬂex W) d}"

UNIVERSITY

Marks Sheet o
MA (FINAL) EXAMINATION :

Marks secured by~ Lol shram  Sueeheand S 7/3«,
Roll No. ,_g/‘,m,_;#e% at the MA (Final) fxammatzon, 1999
in Hindi. 8/“’*\/&7 RA_/(
f nmma““‘” ‘ : »
Paper lntama}Asﬁ.ﬁfﬁEmMarks T | .'AnnudI.Ex'amination-Mafks“  tetal
Number FARBe| ™ Pass . [uBebldd | Fulll [ Pass Secured L
Paper Vi 25 ot T 20 | 33 - A7
Paper Vil 2 10 20 3¢ | So
Paper VIll 25 20 >7 49
Paper IX 25 .2 45 ‘ 5@ .
|Paper X A O | N - N B
Total: {Full Marks: 500; Mnmmum Pass Marl 28¢
Marks secured in MA (Pravmus) Exa" natlon.(Full Marks 500; Minimum PAss Marks 200) XY
Grand Total (Fuli Marks: 1000; 'annum Pass Marks 450) 4 S7
sultfeoPo s Classp T/

Medium of Examination: HINDI :
Minimum Marks for Second Class: 450: *’ L

LOPY

A

7 Qat‘g.\(;fwAnnouncemenl of Result: 4 —12 -200p |
. Minimum Marks for First Class: 600

Paper 1l - Modern Poetry
PaperVil - Katha Sahitya
Paper VIl - Orama, Essay &:Other forms of Literature
Paper IX - History of Hindi Litrerature & Literary Criticism

Paper X - Viva Voce

: éﬁ?aé@h

Chegked

1. S Faett () iy

2. S - ontroller of Examinations
Date.....coovi,

_Change(s) / Over script(s) should bear competent attestation of Manipur University with official seal; else,
Marks Sheet is invalid. '
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. No. 181-1/398WDNG 1356~ 4£D (BPRISL Me}{m%ﬁ(/

GOVERNMENT OF MANIPUR 17
SOCIAL WELFARE DEPARTMENT

Imphal A3 - ¢8-200%5 ,

DISABILITY CERTIFICATE

Thisis 1o certifv that the Board for Assessment  for Issue
of Disability Certificate constituted  vide Government  order

No. 7/3/97-S(SW), of 15-3-200. hag, amined
th'i/S)ﬁl‘/I\}}{s.éJﬁM....Ww (@Z

ceeaged L ﬂ/ﬂ sfad/ow/o ZJMG/M

.&.73’ WM, on ... ( ..... ‘v/llzfé’/dﬁ/ ........ and
found him/her suffering from fﬂé&d{f{’ .
with Lol E patapotitiy............ .
4// A /} ............. (degree/severity of disability).

Further. certified that Shri/S}rt’t/Ws.\Zééz(/j/A//Z .....................
//ﬂ Vi / 4 \/’
)éa/ﬂﬂm‘ /%isability condition is perimanent/correctable.
(- .

This certificate is valid up to

.........................................................

RBE Copy

e

Advocate

” e SN .
Member” Secretary S[]gg drn St % 5igom Director.
. K. N‘ 12 0IC ﬁSP‘"' %ooinl Wellare Department.
Member Seererary 4 of DeP ovf”‘;"’ Hosaite) Imphal.
(State Mosiicgk Qogry o0 SN enipVt

el M
. P S nel. Mot
for Disabitiiy Cerrificas - fmo rretor
DEDBY(IT‘:('I" f 1 Negia) \X]e]fare
GOVEI’D[}')Q‘I‘:L of "\”Jilﬂl‘DUf.

D/P&S - 5497/30-1-2001-Social Welfare - 10.000 - C/5-2-2001
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This is fto cerify that S\A-*u LC\A bU-}LQ'VV\‘\ %wm,du\au &%E

(Kohxv\ %*"Vk S of village N%cu‘k\,«-a \-} A ean oo District B/J/muﬁur in the Manipur
Staie belvngs to Lhe j\/‘;u\—ﬁ—t et rn e, COTRRNILY which is recognised as Backward Class under :

(111 ) Go,m nment o f India, Ministry of Welfare Resolution
No. [2011/795/ECC, duied 24ih May, 1995 published
in the Gazeits of India, Extraordinary Purt- 1, Section-1,

. No. 88, dated the 25ih May, 1995.
ShrilKm. LCU Soranna %\-Q"-C—’Q*»QMS%M(Z/M hislhe? family ordinarily reside (s) in the

Bi;hrzu/mr District of the Manipur State. This is also o certify that lie/r]za’ does ot belong to the persons|Section ( Creamy Layer )

- mentioned in Column 3 of the Schedule to the Government of Izza’za Department of personnel and Training O, M. No. 36012/22/93 Estt.

(SCT), dated 08/09;93.

| Deputy Commissioner,
Dated| Bishnupuy ‘ Bishnupur District,

The LR~.10.-96 Maugipur,
Bepucy eﬂﬂﬂﬂﬁﬁﬁa“

#stanpur. Rise.
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Jawahar Navodaya Vid'yalaya/W)

_ _ Ramva
- . - 3T, g District Ukhrul, Manipur (\{
. . W;BW%&WWW - Ministry of Human Resource Development

Departinent of Education Govt. of India (>
S.P.0. Lamlong Bazar, Imphal - 795 010

o IR, SR ER ‘
TAITHY - AT FSIR, FHIT - 6084 020, .

13

Zef. Ha. wvvor.... N | Daze }1/02/2003 =~

- "EXPERIENCE CERTIFICATE"

This is to certify that Shri L. Surchand singh, served
in this Vidyalaya as T4G,T.(Hindi) on Contract basis from
6th August 2002 to Sth'February 2003.

He is sincere and diligent in his duties.,

He is hdt related to me.

OC i dnn vna ~—
e .,,w...._(,.ux....ASUBRM@AN;M):J)LEZLZ:V_E%,._,A,. o

| PigiozRAL

IN.V. Lambal

Sa el

Ofst. Ukhrul, Manipid

izs ‘ » oo-oo.o‘ooo‘.

F&@E @@?Y : ~ e C R R
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Advocate

Tt .

A s Aund St



- J maEr :

. g AP
qEAPBETE fAPRT BT
Yoraar AT, YRET R
QITTH - ATHSIT TSR, F5HIT - 94 o Lo

Ronexuie 4/7

Jawahar Navodaya Vidyalaya({ouub.)
Ramva

District Ukhrul, Manipur =

Ministry of Human Resource Develonlfnwnt Q\)
Department of Education Govt. of India 0’)

S.P.O. Lamlong Bazar, Imphal - 795 010

Ref. Mo covvivriiininnnnnnnnn,

10/05/2003

........................

"EXPIRIENCE CERTIFICATE"

This is to certify that Shri L,

Surchand Singh, served

in this Vidyal-ga as T.G.T.(Hindi) on Contract basis £ rom 6th Feb.,
2003 to 31st March '03 and 2nd April '03 to 30th April '03.

He is sincere and diligent in his duties.

e is not related to e,

TRUE cony
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( K. SUBRAMAITAN I
PRINC IPAL,
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Ukheul, Maoipur
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(sr5umEe you) Q7901064
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(o)

S.TD.Code: 03794
(0):22530
(Ry:228083

Jawahar Navodaya Vidyalaya

(Ministry of Human Resource)
Development. Govt. of India)
Tawang District, Tawang

ARUNACHAL PRADESH, Pin-790104

PHONE :

21.11.03

........................

R -

‘this .s to certify th

D / U

Jistrict sishnupur Manipur h

Jidyalaya since 07.07.20 M as P
basis in the consclida ted

Shri L. tomchou Singh of Ngaikheng it

L. surchand 3ingh
en PO

in this

at Shri

tle
as been worxing

l

T(Hindl) on contrac

salary of B3, G000/ =( Rupees

5ix thousand) onily per menthe

tie Dears a good moral character and devoted To
his duty. I wish him all succesSs in life,
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; Jiare? Adicya [enaa

HYAT AT farepy HATeTy

Finowis A7~
JAWAHAR NAVODAYA VIDYALAYA
. J _ Ministry of Human Resource Development
(f5‘i'?ﬂ5i'T’ f'E}'“HTJT) WV ATBIN (Department of Education) Govt.of India
.Ufaa—c”raT aive dfest Ao - 90 Chukitong:Post Box No-90
aar (Arende) fa- 798631 Wokha ( Nagaland ) Pin — 798631 Q'\O
FNo.j LfINVIWKA/04-05/ £ 5 ) Dated :- 26 /09/2005.

To Whom It May Concern

This is to Certify that Shri. Laishram Surchand Singh S /o Shri L.Tomchou
Singh of Village: Ngaikhong Khullen Disst: Bishnupur ( Manipur ) has been
working as T.G.T Hindi since 10" August 2005 on contract basis in this

Vidyalaya . He is hard worker and he bears a good moral character this certificate
15 issued on his request .

L wish for his bright future .

l!fﬂ _\ti
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(Ravindra J. Narasai)
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. JAWAHAR NAVODAYA VIDYALAYA

& LAMBUIRAMVA).

i i “) MINISTRY OF HUMAN RESOURCES DEVELOPMENT

K m—r - . ; ’ , t
\‘mﬁ's DISTRICT UKHRUL MANIPUR,
Ref. No. 2-3/2001-2002INVR/UKL/ 3%\ — 3 2— Dated.. £/ 9/ 62—

/- :
s v

Ngsikheng Khullen ,Bishnupure

Subject:- Appointment to the post of __ T5T (Hindi) on Contract basis.
Sir/Medam, - :
You are¢ hereby appointed as a TaT{Hindi) on Contract basis at JNV

Lambui(Ramva), Ukhrul District, Manipur as per reference No. 1 ~25/2002=C 3/ FIVRH(IMPY) /1272 6t .5/08/02

The following terms and conditions are given below :-

L You will paid at consolidated pay of 500U/~ (' Rupees Five thousang — only) per.
month as per the norms of the Samiti. '

2. The appointment is given for 179 days from the date of joining in the post or till such time
the regular incumbent join in the post or whichever is earlier.

3. You will not be entitle to any travelling allowances for joining the appointment.

4, The competent authority reserves the right to terminate your service any time within the period, if incase

your service or your demeanor is considered not satisfactory. Other terms and conditions will be

govemed by the rules inforce in the Samiti from time to time.

You ar¢ requircd to produce the Degree/Diploma certificate, Age prove certificate ctc.

6. You are required to sign an agreement in the prescribed profoma paper to be executed by the Principal of
the respective Vidyalaya before joining the post.

If you accept the offer on the above terms and conditions you may join the Vidyalaya on or before
Gb=0E-02

N

Yours faithfully,

(K.Subramapian)
PRINC R retpal
"N Vel ambui
FaN) Mundp

Copy to:- oL
1. The Officer Incharge, NVS Sub-Regional Office, Shilchar, for infarmation rlease,
2.Concemned File.

3.P/F Concerned.

4. Account section, ~

TRUE cory

|

(K. Subramanian)
PRINCIPAL

K St hind S,

Advocate
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NAVODAYA VIDYALAYA SAMITH f,@g@% Phone No. : 0364 -521363
REGIONAL OFFICE S Fax Mo. :0364-521362 (J
NONGRIM HILLS SHILLONG-793003 %:—:g_j smail : navsam@sancharnet.in N\
o (Ministry Of Human Rescurce Dev. By nvsroshiliong@rediffmaii.com
» Departmernt of Education)
F No.2-16/2002-NVS(SHR) Dated: 24.06.2003,
REGISTERED POST
To, v
Sh./Smt/Miss L. Surchand Singh
Ngakhona Khullen
Paf. Bishnyeur = 795126
Subject: -Appointnient to the post of 167 (Hindi) on long term/short
short term Contract basis.
Sir/Madam,
You are hereby offered a post of = TGT(Hindi) ) on
contract basis at INV, 7429 2 7.0/ distt. _ e L.b-
State M)L oY awt - onthe f(Sﬁowing terms and conditions :- '
1. You will be paid remuneration of Rs. 5000/~
( Five thousand ) per month as per norms of the Samiti.
2. The contract appointment. is given for period of 179 days from the date of joining in
the post of 76T (Hind4) or till such time the regular incumbent joins in the

post, which ever is earlier.

3. You will not be entitled to any travelling allowance for joining the contract
appointment. B

4. The competent authority reserves the right to terminate your services any time within
the period and without any notice, if in case your service or your demeanor is
considered not satisfactory. Other terms and conditions will be governed by the rules
enforce in the Samiti from time to time.

5. You are required to produce the degree/diploma certificate of education, age
certificate, etc. at the time of joining, ’

6. You are required to sign an agreement in the prescribed proforma on Rs. 10/- (rupees
ten only) stamp paper to be executed by the Principal of the respective Vidyalaya
before joining the post.

7. If you accept the offer on the above terms and conditions, you should report to the
Principal INV, “Znz awl - distt. Sy pu D
positively on or after 3 -7 p7 but before [ 5-03 02 failing
which the ofter be treated as cancelled.

Yours faithfully,

¢l —
(D HAZARIKA)
DEPUTY DIRECTOR
Copy forwarded to the Principal IJNV, Distt.

with a request to intimate the date of joining of the
teacher immediately as and when he/she report for duty or otherwise and make a cgntract

agreement. |
L . / .N
TRUE cgpy Cun g a0
. ' DEPUTY DIRECTOR
77 bainic 184/ .
Advocate

o Spherst bt
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NAVODAYA VIDYALAYA SAMIT) f/ \\.% Phone No. : 0364 -521363
REGIONAL OFFICE Fax Mo, :0384-521362
. > HONGRIM HILLS SHILLONG-793003 %‘% emaif : naveam@sanchamet.in
. {Ministry Of Human Rescurce Dav. nvsroshillong@rediffmail.com

Department of Education)

F.No.2-16/2002-NVS(SHR) - Dated: 24.06.2003.

To

>

Subject: -Appointment to the post o

REGISTERED POST

Sh/Smt/MISS L. SurChandp« Singh
L. Surchand Singh
Ngaizelong, khullen,
P.0. Bishnupur, 795126.
~Manipur.

g PGT (Hindi) on long term/short

short term Contract basis.

Sir/Madam,
You are hereby offered a post of PGT(Hindi) on
contract basis at JNV, T AWANG. distt. TAWAN b
State Ay aggé,% £ on the following terms and conditions :- &“fﬁ#ﬂ#*
‘ M% ' I i
I You will be paid remuneration of Rs. 6000/~
(_Six_thousand ) per month as per norms of the Samiti.
2. The contract appointment is given for period of 179 days from the date of Jommg in
the post of PGT(Hindi) or t111 such time the regular incumbent joins in the

TN Tawp PA- 0879y -022530 [ H)

Iﬁ@& gaey

St
Mﬂo&air»

post, which ever is earlier.

. You will not be entitled to any travelling allowance for joining the contract

appointment.

The competent authority reserves the right to terminate your services any time within
the period and without any notice, if in case your service or your demeanor is
considered not satisfactory. Other terms and conditions will be govemed by the rules
enforce in the Samiti from time to time.

You are required to produce the degree/diploma certificate of education, age
certificate, etc. at the time of joining.

You are requtred to sign an agreement in the prescribed proforma on Rs. 10/- (rupees
ten only) stamp paper to be executed by the Principal of the respective Vidyalaya
before joining the post.

If you accept the offer on the above terms and conditions, you should report to the
Principal NV, THAWNANG. distt. TAWANAE:

positively on or after but before ___yp /2113 failing
which the offer be treated as cancelled. T

Yours falthfully,
222 803 (Keo
>
‘HAZARIKA)
DEPUTY DIRECTOR

. | QD EVENDERSIN un>
Copy forwarded to the Principal JNV, 779 WANG . Distt.

T AMANG: with a request to intimate the date of joining of the

teacher immediately as and when he/she report for duty or otherwise and make a contract
agreement.

DEPUTY DIRECTOR

Riviapa

X s ikondt Foct



BAVODAY A WIBYALAYA SASTTE
! papartneoes of Bduention)

F. 2-16/2005-NVS(SHR)/Pers

The Principals,
Iawehar Navodava Vidyalavas,
fManipur State.

R
:

2

(B
.T

oy
1

b

Dated : 18/7705

Subject : Appointment of teachers on contract basis.

S

o

K= Name of candidates Desgnation | JNY where posted
7 Kavita Devi ' PGT(Hindl) | Chandel
) Kh. Babee Devi PGI(Eng) | Ukhrul
3 Annie Chandam PG Tidaths) | Thoubal
4 Ng. Nilakanta PGT(Phy) | Chandel
3 Y. Sanatombi PGT(Phy) | THoubal
5 Mg, Raghumani PGT(Phy) | Ul I
7 Priyva Kumar Flangham PGT(Chem) | Ukhrut
8 Ng. Linthoisans Chany PGCT(Chem) | C.C. Pur
2 Ch. Sarat Ch. Singh PGT{Geo) C.C.Pur
10 Kh. Brojendra Singh PGT{Eco) C.C. Pur
11 Kiv. Jarina Thiitindl) | Chande! o
Y 5. Shanti Devi TET{RInd) | W. imphat L+
13 Y. Neena Devi TGT{Hindi) | Thoubat
W14 L. Surchand 5ingh TOT (Hindl) Bishnupur/ Wokha
15 #.5, Gaichut Pamed TCT(Hindl) | C.C Pur
16 M. Ratna TGT{Eng) Chandel
77 | Altham Ritesh Singh TGT(Eng) | SEnapati
18 M. Ranita Devi TGT{Eng) Ukhrul )
ik Pebam Usharant Devi TGT{Eng) Thoubal (From PGT list}
26 M. Anita Devl TGT(Eng) | €.C Pur (From PGT list)
2% Kehi Goswnami TTGT(5.68) | Thouhal
2% 3 38 Deandta Nl T LA b £~ b oo end
23 L. Pratap Singh TGT{Maths} | Ukhrul
24 Santa Wiakhom TGT(Maths) | Thoubal
25 ggv‘]gthmmm Panchamoni | TGT{Maths) | Thoubal
Sh DesRupams o A P FLT sy WBPK

The folicwing teachers are to be appointed on contractual basts in the ‘
Vidyalaya shown against thelr narmes:

You hre herehy request to issue appointment order on contractual basis

with a remuneration of Basic Pay + DA and appeointiment with a condition that
- they are appointed for a period of 8% days or till regular incumbent joins in the
Vidyalaya whichever i3 eartiest

TRUE Copy
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. REGIONAL OFFICE

33

- NAVODAYA VIDYALAYA SAMITE

NﬁNGRIM MILLS SH!LLOHGJSﬁOOB

(Mlmstry Of Human

Resocurce Dev.

Department of Education)

F. {-2/2005-NVS./SHR(Pers)/Q NO

ROLLNO

" (ENVELOPENO.

-
/4

SINGH,

S/O SH. L. TOMCHOU
SINGH,

NGAIKHUNG KHULLEN
MAMANG,

P.O BISHNUPUR,
MANIPUR

—— )
LAISHRAM SURCHAND ~

5012220026

Raneuie ,%

Phone No. : 0364 -25213263

. Fax o, 10364 -2521362 _

email navsam@sanchamet in \)\
nysroshilionq@rediffmail.com

Dated: Jan // / 2006

Subject : Interview for the post of TGT(HINDI) in Navodaya Vidyafayas in North East
Region on Direct Recruifment on Special Recruitment Drive e

SiiMadam,

With reference to your application for the post of TGT(Hindi) in Navodaya Vidyalaya Samiti in
NE Region, you are requested to appear before the Selection Committee for interview at the place, date
and time given below:

PLACE: NAVODAYA VIDYALAYA SAMITI,
REGIONAL OFFICE,
NONGRIM HILLS,

NEAR NAGALAND HOUSE,
SHILLONG -793003

DATE: 07/02/20006
TIME : 0800 SIIZOK

2. You are requested to produce the following documents at the time of interview

i. Original certificates in support of Educational Qualifications and Date of Birth.

1i. Original Marksheet of all the year of study in Graduation/other qualifying diploma/Post
Graduation/Bachelor of Education (B.Ed) etc. clearly indicating subjects offered and marks
obtained in each subject during each year of study.

iii. If' in the mark sheets for various years names of the subject offered are not given and in their
place only code numbers of subjects are mentioned, in that case the candidates are required
to produce a copy of key/certificate issued by the appropriate authority of the concerned
University/Board indicating the code numbers along with names of the corresponding

subjects.

v, [n case grades are awarded in any examination instead of marks, the candidates are required
to produce the formula for conversion of grade into marks duly certified by the authorities of
the concerned University/Board

o Sepcbiond 45



V. In case you are claiming equivafence of your qtrah'ﬁ.catiorr_s with the qug!iﬁgati@; }?O.nﬁd,

Ty for appointment, you must bring relevant documfmts }ssued by any competent autho.rlty ike
; v - Association of Indian Universities, concerned University/Board in support of your clanm.. )
SC/ST/OBC Certificates nin original from the Competent Auathority. OBC candidates

should bring OBC Certificate only in the prescribed proforma, copy of which is

enclosed. o o ‘ g
vil. fn case you befong 10 physically handrcap category, original Medicai Certificate issned by
competent medical authority indicating the extent of handicap must be produced.
viii.  One duly attested recent passport size photograph of the candidates.

vi.

iX. In case you are claiming age relaxation, you must bring necessary certificate issued by
competent authority in support of your claim. ' _ _
X Certificate of experience in teaching in Senior Secondary/lntermediate level as mentioned in

your application form, duly counter-signed by the concerned District Education Officer/Other
Competent Authority. o o

Xt Auny other document (in original) pertaining to eligibility for the post, as per laid down
criteria of Samiti published in the advertisement.

IMPORTANT :

WOTE 1: You are also required to submit atlested photocopies of each of .the
| above stated documents at the time of interview. You must, therefore, bring
one set of attested photocopies of all the above mentioned documents at the
tme of interview.

\ NOTE 2: You will not be allowed to attend interview if you fail to produce
|
!

original certificates, mark-sheets and other documents mentioned at S.No. I, |
IL, itl, VI and VI of Para-2 aleng with their attested photocolpies at theJ
| time of interview.: v

-~

3. Final selection of candidates for appointment will be made purely on the basis of merit and subject to
fulfiliment of all conditions for appointment to the post. This interview letter is being issued to you subject
to the condition that you fulfill all the eligibility criteria stipulsted for this post in the detailed advertisement
published in Employment News dated July 2-8, 2005 and July 9-15, 2005. If any of the particulars
furnished by you in the application is found incomplete or wrong or you are not fulfilling any of the [aid
down criteria for the post by cut-off date of 31 July 05 as stated in the advertisement or if you are found to
have willfully suppressed any material information relevant to the consideration ¢f you case, your
candidature will be summarily rejected and you will not be interviewed without prejudice to any other
action that may be taken in consequence thereof by the Samiti. In view of these, yow must ensure that you
possess the requisite quzgliﬁcati'ons and meet all other eligibility criteria before attending the interview.

4. Notequest for shange it the date of interview will be entertained under any circumstances. Samiti reserves

the right of postponing or deferring the date of inferview. in such-an eventuality intimation will be sent to
you for which no claims will be entertained against cancellation charges of ticket or otherwise. In addition,
you may be required to overstay (by not more than one day), for which you would be required to make your
own arrangements al your OWn expenses.

5. Nu Traveling Allowance will be paid to you for attending the interview. However, unemployed SC/ST
candidates. will be paid second class rail second class rail fare or bus fare from the shortest route from
Railway Station/Bus Stand, nearest to their home/pface of residence or-from witich they should acually
perform the journey (whichever is iess) for attending the interview, to the place of interview and back to the
same station provided the first 30 Kms in both casers is to be borne by the candidate. Reimbursement will ’
be restricted to the fare in respect of the balance distance, exceeding 30 Kms for onward journey and also
for return journey.

I

Y ours faithfully,

TRUE copy

L (D. HAZARIKA)
o T DEPUTY COMMISSIONER

M@owie
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Name and Address of Candidate: . | Roll Number - - I
501230602 &
LOLSHRAN)  SURCHAND SINGH 20/22R00R 6
Sh. L. TOMCHIU SINGH Subiegt : HINDI

NGAIKHING KHULLEN MANMANG

Category CRC [#H
P-0 < [SpnupvR - (MANPUR )

Application
7’6 512 e Reference No.
Name and Address of Examination Centre: Date & Time of 20th Nov. 2005
Examination (1.00 P.M. t0 3.00 P.M.)

K-V LAMPKHELPAT _
ImpoagL —

b

(Issuing Authority “* 7"of Candidate-

E Suphund” Sa



?QLL NO .~ 830101 0002

APPLICATION NO.: 274812

CENTRE-CO

Name and Addre,ss of Examiﬁation Centre:
KENDRIYA VIDYALAYA
[FAPHAL NO 1

- LAMPHELPAT
IPHAL 795004 h

8301 ;

SUBJECT CODE

.Name and Address of Candidate : UPCNG.- 6180

LAISHRAM SURCHAND SINGH

C O LAISHRAM TOMCHOU SINGH
NGAIKHONG KHULLEN BPO
NGAIKHONG PO BISHNUPUR
705126

LANGUAGE'FO!
. SUBJECT |
(PI refer msxructio

OPTION FOR REGIO AL

@ el - e

Mame an ri /.\‘, 41y Car g

LAISHRAM SURCHAND WNGH
NGAIKHONG KHULLEN MANANG

PQ BISHNUPUR

NEAR BISHNUPUR
- BISHNUPUR

MANIPUR 795126 .
Y 4m@ ard Loob Daarn o Gentre

PANDU COLLEGE.
GUWAHATI - 12

TRUE cgey

U.I‘JO.

s SING

RS Pt
Uit Br LN PR

r 1
e Cote if‘, bii I‘Zi(,

1

Airtate
1971010033
7105(‘)765‘ o

HINDI

Roll Number

0501160001

Post/Post code applied for

TGT:Hindi(16)

Application Ref. No.

Né;ne and Address of Examination Centre :

KENDRIYA VIDYAL,-YA
NARANGI

PO SATGAON
GUWAHATI

. [
sy Mo

Pt

RITH 'lw :H.‘.."«;'s(.‘n‘:é::tv

1600016 S
_______ Ios .‘:v«‘vf_ema‘_ ‘K:ﬁ;'a/;_.
Q‘ Candidate's Photograph

and Signature as per

record
e



. o ne TUSGY
-~ \ SE22309040y

s 3012220020
18 3012220021
19 HINDT 5012220024

=95008 = 795008
2907 HINDE § 3012220026 e”
. 795126
by PENDE 6012220002
s HINDY 1072220034
23 BN 1072220123
2 HINDE  107222€126
PE FIENDE 1972220225
R FINDE 1072220483
o7 HIND: 1072220323
8 TENDY 1()_)772(1057
29 FINDI 3032220033
30 FUND: 3932220630
kS| VINDD 3032220054
32 HINDL 3032220037
33 HINDI $32220038

~—J||(h

34 P 3032220074
3632220008
27 305222 z;.‘;
38 3032226119
19 'm\'“ 4012220045
40 HINDI 101222-.»071
51 HIND! 032220003
42 HINDE 501222001
43 PHENDY 3012226013
a4 HIMDI 1072220016
a3 HINDY 10722200064
16 PINDI 1072220137
17 FUNDL 1072220382

302015

48 HINDI 1072220486
49 HINDI 1072220532
30 HINDI 3032220036
sl HINDI 3032220042
32 HINDI 3032220080
33 HIND] 3032220096
34 HINDI 5012220004
33 HINDI 5012220008
56 HINDI 5012220022

TRUE cory
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FHANGMEIBAND  KEHOM ORAN SELUNGEA D EIKAG OPP-23 BRI INMPHAL 7 O-LAMPHELP AT MANIPUR-TY30u4 15004
PHINGHBAUANM RENUKA D VL 03-Mar-750RB ¥ SAGOLBOND AMEINO | FIRAK IMPHAL IIST-WEST IMPHAL MANIPLIR
THONGAN SOMA DEVE THONGBAM GOPAL SINGIH 02-lun-77 OR3 I CAI-THONGBAM GOPAT SINGH URITPOK BACHASPATT LEIKAYL CITY-IMPHAL IMPHAL MANHTR 79350014

WAHENGBAM DEBEN SINGH WANGAT WAHENGBAM LEIKA} 01-Feb-74 OB M CIO-WANGAL WAHENGBAM LKA IMPHAL WEST P.O-WANGAI BAZAR P WANGAT MANIPUR-
'I-/\ISHRAl\'i SURCHAND SINGH < LAISHRAM TOMCHOU SINGH - 01-1an-77 OB M S0 ShoLL Tomehou Singh NGAIKHUNG KHULLEN MAMANG P.O BISHNUPUR. MANIPLUR

ANITA SINGH 01-Apr-77 OR ¢ N § AVENUE HAPPY VALLLY FLANE SILCHAR ASSAM-788005 788005

ALKA DIWAKER  R.P.DIWAKER 20-Nov-05SC F K.V.NTPC ALOK MAGAR 1IBIVAPUR DISTT. AURAIYA (11P)-206244. 2006224
GAJENDRA SINGH GIRRAT PRASAD  08-1ul-83 SC M VPO- KHERLI GADASIA TEHSH BAYANA - DISTT. BHARATPUR (RAJ)-321028 521028
GHAN SHYAM DAS MATA DEEN t-Aug-778C M WARD -13 MOHALLA KAGIDIWARA V. PO TIJARA TLEHSIL TUARA DISTT ALWAR RAJ 30141 040

MANIU LATA DEVINDER KUMAR E3-Dec-74 8C 13 C-23 KRISiE VIHAR TITO MARG GK-i NEW DELHI - 110048 110048

SURESH KUMAR:  HUKAM CHAND  07-Aug-76S5C M KAMAL CiNEMA ROAD OPP RH COMPLEX MALERKOTLA DISTT. SANGRUR (PB.)-145023. 148023

VIKASH MAHRA  SHANKAR LAl VERMA 13-0c1-82 SC M SANGAWAS K FOHHLA WORD NO - 18 NIM KA THANA DISTT - SIKAR (RAISTHAN) 332713 132713
BINDU RANI 14-Jul-79 SC i RAILWAY QT.NO-371 A RB-I 3-BOGHNGLOW F'i ARSI TOWN-ITARSI DIST-HOSHANGABAD MP-461111 40111

1Al KUMAR GAUR 23-hun-76 SC M Q.NO-A/2/123 POST-ARJUNEPH:R AREA-ARAKEN LINE DIST-BURDWAN WB-713402 713402

MAHESH PRASAD CHANGUTIYA 17-Sep-79 SC M INV AMARKANTAK DIST-ANUPPUR M.P-484886 484886

MANOG KUMAR LR ATHANKAR 31-May-7538C M LR ATHANKAR A/E MPEIE COLONY -6 RASULIYA ROAD TOWN-HOSHANGABAD DIST-HOSHANGABAD MP_461006!

MANORAMA KAUSHAL 05-Sep-78 SC I SHRI TIRATH NATH B-39 NCL KHADIA PROJEE AREA-KHADIA COLONY TOWN-SHAKTINAGAR DISTT SONERBADRA 2314222
MAYA SHALIKRAM DEOGADE 10-May-778C F AT+P.O-NAVIECAON KHAIRE TH PRASEONI PENCH C/O-INV NAVEGAON KHAIRI PENCH  DIST-NAGPUR MAHARASTRA-441105
PRAGATIJENA 13-Feb-80 SC F QR.INO-MA-7 GGP COLONY  AREA-RASULGARH TOWN-BHUBANESHWAR DIST-KIORDA ORISSA-751010 731040

SARKAT USHA BHAGWAN 15-1an-72 SC r KANARK VIHAR-B' WING FAT TNCG-9  OPP. DESHMUEH BHAVAN  JALI ROAD NASHIK ROAD DIST-NASHIK MAHARASTRA-422161

SANIAY KUNAR GOUR 22-Dec-iy S M (QNQ-AS2/123 POST ARIUNEPUR AREA-ARAKEN LINE DIST-BURDWAN W.B.T* 3402 713407

SHAKUNTLA KUMARI 25-Nov-7T1SC F VILL+POST-PAPRALIR AREA-BARAUNI - CITY-BEGUSARAI DiST-BEGUSARAL BIHAR-351210 351210

SONt} RAM SINGH 01-Jun-81 SC N S/IO-RAM SINGH  D-1/42 ASHOK NAGAR SHAHDARA DIST-NORTH EAST DELiI-110093 110093

RUPSIKHA DEKA  UMA CHARAN MEDH]I 30-Jun-71 SC 3 C/O-UMA CHARAN MEDHL  VILL-MUKALMUA DIST-NALBARI ASSAM-781126 781126

DEEPAK CHANDRA MALLAKAR 31-Aug-71SC M C/O JAWAHAR NAVODAYA VIDYALAYA SHPPA  GUWAHATI

CHANDAM BEDAMANI DEV! 01-Jan-78 SC F AWANG SEKMAT AWANC LEIKAI KAJENGLIMA NEAR FOOTBALL GROUND MANIPUR (IMPHA! WEST) -795136 795136
NANGMAITHEM SOMENDRO SINGH 01-Jan-80 SC M KAKCHING TUREL WANGMA MING THOU PARENG W/NO-4  THOUBAL MANIPUR-795103 95103

NGANGBAM BRINALINI 28-May-78SC F TENDONGYAN MAKIA LEIKAI MANTRIPUKHRI-793002 793002

ALMA NEELAM SORENG EMII. SORENG 19-Mar-80ST F SARDHNA CHUWNI SARDHNA MERRUT UP-250342 250342

BEN]I PRASAD MIZENA GANGA SAHAI MEENA 08-Aug-818T M VPO- THIKARIA  TEHSH. SIKRAI VAYA MANPUR DISTT. DAUSA (RAJ.)-303309. 303509

GURMEET SINGH RAKHA RAM 17-May-78ST M VILLAGE KHANDA P.O.- KHH_LIAN TEHSH. NALAGARH DISTT. SOLAN (HP)-174101. 174101

ROOP SINGH MEENA KISHAN AL MEENA 03-Dec-79 ST M CHO- 5ITA RAM SHARMA PNO - 30 AGRSEN NAGAR  VISTAR TONK PHATAK JAIPUR DIST JAIPUR (RAJASTHAN 302045
SURESH KUMAR MEENA MAHALA RAM MEENA 10-Dec-81 ST M VPO- SINGHANA  WARDNO. 13 MOH. MEENO KA SINGHANA DISTT. JHUNJHUNU (RAJASTHAN.)-333516. 333516
VINOD KUMAR MEENA HEERA LAL MEENA 13-Sep-81 ST M VPG NAGALA MEENA TEH- HINDAUN CITY KARAULIRAJASTHAN-322230 322230

JAI SINGH MEENA 18-Dec-74 ST M V. RAMBAS P. ANCHAE AREA-BASBWA DIST-DAUSA RAJASTHAN-303323 303323 S -

KATARA DHARMENDRA BHAI THAVARAJ! 0l-Jun-74 ST M POST JIESINGPUR TA BHILODA DIST-SABARKANTHA GUJIRAT-383245 383245

RAGHUVEER PRASAD MEENA 13-Jan-79 ST M VILL-GAZIPUR, POST-KARIR! THE-TODABHIM  DIST-KARAULI RAJASTHAN-321611 321611

RISHIKESH MEENA GILAS] RAM MEENA 20-Aug-825T "M S/O-GILASI RAM MEENA VILEAP.O-TAIPUR  GANGAPUR CITY  DIST-SAWAIMADHOPUR RAJASTHAN-322202 322202
GAICHUI PANMEI 07-Jul-75 ST F KEIKHU RONGMEI POST-SINGJAMI1  DIST-EAST IMPHAL MANIPUR-793001 795001

N S CHRISTINA 31-Mar-77ST F H/NO-27 NAGARAM B-BLOCK P.O-LAMLONG CITY-IMPHAL DIST-IMPHAL MANIPUR-795001 795001

TUNAPUI KAME!  YAIMA KAMEI 03-Mar-75S7T F C/O-YAIMA KAMEIKEiK(0 KABUI IMPHAL EAST MANIPUR

0 Surchoad Ko
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It is for the information of all the candidates who had applied for the posts of PGTs, TGTs and Misc. Categories of teachers for Jawahar Navodaya
Vidyalayas located in North Eastern Region, Kashmir Vailey, Leh, Kargil, Poonch, Doda and Rajouri in J&K State & Lahaul Spiti and Kinnaur in H.P. for which
written examination was conducted on 20th November, 2005.
TEACHERS BEING APPOINTED UNDER THIS RECRUITMENT DRIVE ARE REQUIRED TO SERVE IN NORTH-EASTERN REGION, J&K STATE AND HARD
STATIONS IN H.P. FOR A MINIMUNM PERIOD OF TEN YEARS.
RECRUITMENT CF TEACHERS FOR JAWAHAR NAVODAYA VIDYALAYAS LOCATED IN NORTH EASTERN REGION.
Interviews were conducted at Shillong from 6th February to 18th February, 2006. Click here to see the merit list. Offers of appointments will be sent by
Regional Office, Shillong subject to availability of vacancies and eligibility of candidates.
- RECRUITMENT OF TEACHERS FOR JAWAHAR NAVODAYA VIDYALAYAS LOCATED IN J&K STATE AND H.P.
interview were conducted at Jawahar Navodaya Vidyalaya, Ganderbal, Distt. Srinagar (J&K) from 25th January to 2nd February, 2006. Click here to see the
merit list. Offers of appointments will be sent by Regional Office, Chandigarh subject to-availability of vacancies and eligibility of candidates.
Top
SPECIAL RECRUITMENT DRIVE OF TEACHERS FOR N.E. REGION »
SI.No. Post  Subject Cat. Si. No. Roll No. Name of candidate Prov. DOBirth Sex PH Panei Status
129 TGT HINDI GE 1 1072220013  AKHILESH KUMAR SINGH 10/6/1975 M
130 TGT HINDI G 2 3032220132  VIJAY MANI TRIPATH]! 8/2011982 M
131 TGT HINDI GE 3 3032220107  SANTOSH KUMAR PANDA 7/23/1978 M
132 TGT HINDI GE 4 4012220019  SHIVENDU KUMAR MISHRA 12/2/1970 M
133 TGT HINDI GE 5 3032220088 RAKESH RANJAN 12/3/1978 M
134 TGT HIND!I GE ) 3032220106  SANTOSH KUMAR PAL 11211977 M
135 TGT HINDI GE 7 3032220121 SUNIL KUMAR 12/18/1970 M
136 TGT HINDI GE 8 3032220039  JITENDRA PANDEY ’ 11111976 M
IRHE 137 TGT HINDI GE 9 1072220397  SANJAY KUMAR MISHRA 1711976 M
ﬁ@'&?“{ 138 TGT HINDI GE 10 3032220075 PRAMOD KUMAR SINGH 1/1/1982 M
139 TGT HINDI GE 11 3032220137  VINOD'KUMAR UPADHYAY 2/6/1975 M
M 140 TGT HINDI GE 12 3032220082 RAJESH KUMAR GUPTA 7/15/1972 M
‘ g 141 TGT HINDI GE 13 3032220045  KULDEEP JINDAL 4/5/1981 M
WGPDOLate 142 TGT HINDI GE 14 1072220334  RAJESH TRIPATH! ‘ 6/8/1975 M V‘P
143 TGT HINDI GE 15 4012220016  SANDESH KUMAR PANDEY 3/1/1975 M

P\i
:
;
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3032220044
4012220008
3032220063
1072220281
5012220012
5012220001
4012220002
5012220016

1072220090 |

1072220262
4012220003
3032220143
3032220076
3032220141
3032220060
5012220017
1072220339

3032220046

6012220001
3032220069
1072220164
2012220035
3032220112
4012220012
3032220079
3032220128
3032220006
1072220451
3032220043
1072220506
4012220013
4012220001
4012220007
1072220409
5012220024
1072220443

3032220133 .

3032220015
3032220073
5012220021

3032220103

6012220002
3032220059

4012220009

"KRISHNA BIHAR! RAI

JAHERUL ISLAM SIKDAR
NARENDRA KUMAR PANDEY
NIRBHAY KUMAR SINGH
NARENDRA SHARMA ,
ARIBAM CHETAN KUMAR SHARMA
ARCHANA KUMARI

NOOROIBAM PRIYOKUMAR SINGH
CHHAVI PANDE

NARENDRA THAKUR

ARJUN J GAIKWAD

M S RITAMBHARA

PRASHANT KUMAR
YASHODHARA

NADAR PUSHPA ANIL KUMAR
RAJKUMARI RATNAKUMARI DEV|
RAKESH KUMAR

KUMARI ANUPAM GUPTA
ANAMIKA SHOME

NIRUPAMA KUMARI

K. JOGI MARTHANDA SRIDHAR
RAVI KANT

SHASHI KANT SINGH

NANDINI DEB

PRAVESH CHANDRA SAXENA
VED PRAKASH SHARMA

AMRISH GUPTA

SONTAKKE BALAJI LAXMAN RAO
KIRAN SHARMA
UMESH BHARDWAJ
NOOR JAHAN BEGUM

- ANAND KUMAR PANDEY

GITANJALI KALITA
SANTOSH KUMAR
WAHENGBAM DEBEN SINGH
SHRAVAN RAM

VIJAY SINGH DANGI
BHANU PRATAP
PAVAN KUMAR SINGH
THONGAM SOMA DEVI
SANTOSH

ANITA SINGH

MUKESH KUMAR

JAN MOHAMMED ANSARI

PROV.

3/1/1977
3/1/1979
4/30/1976
12/15/1976
10/24/1970
4111972
11/9/1971
2/1/1974
10/12/1979
3/5/1972
1/26/1976
7/2/11977
3/1/1984
7/5/1980
1/18/1972
2/1/1972
9/30/1980
3/1/11977
11/17/1974
1/7/1963
8/16/1976
9/10/1976
10/8/1976 -
1/8/1977
5/6/1972
10/2/1980
12/15/1979
1/2/1981
4/13/1966
6/10/1978
11/19/1980
71111979
6/1/1978
1/12/1976
21111974
8/9/1982
7/24/1979
41411977
6/22/1979

6/2/1977

4/16/1973
4/1/1977
9/20/1979

2/6/1972

M
E
M

QL QWM/W/{ g

PH

RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
RESERVE
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188 TGT  HINDI OB 12 1072220536 VIR SINGH 5/1/1973 v
P - <0 i85 TGT HINDI OB 13 4012220014 RAJEEV KUMAR 11511972 M
. 190 TGT HINDL OB 14 5012220014 NINGOMBAM USHAKIRAN DEVI 2/10/1979  F
- 197 IGT HINDI OB 15 5012220015 NONGTHOMBAM BROJENDRO SINGH 2/1/1972 M
e soe—ICL_HINDI OB .16 . £5012220026) LAISHRAM SURCHAND SINGH 17112977 M__PH
- 7193 TGT HINDI OB 17 5012220007 M RADHESANA 4371977 F T
. 194 TGT  HINDI OB 18 5012220005 KHOIBAM JERINA 11/31977  F  RESERVE
195 TGT _HINDI OB 19 3032220051 MANISH KUMAR 41111972 M RESERVE
196 TGT HINDI OB 20 4012220017 . SATYAJIT SAHA 71411976 M RESERVE
197 ICT "HINDI OB 21 5012220010 NAMEIRAKPAM RENUBALA CHANU  4/1/1975 F RESERVE
log JGT HINDI OB 22 5012220006 LAIMAYUM PREMLATA SHARMA  2/1/197; F RESERVE
199 TGT  HINDI OB 23 3032220114 SHEEBA RAVEENDRAN 5/12/1975  F RESERVE
200 TGT HINDI OB 24 1072220162 JITENDRA KUMAR 5/1/1977 M RESERVE
201 TGT HINDI OB 25 1072220145 HEM CHANDRA 7/10/1979 M RESERVE
202 TGT HINDI OB 26 1072220516 VIDYOTTMA 8/1/1983 F RESERVE
203 TGT HINDI OB 27 5012220019 SALAM SHANT! DEVI 10/8/1978  F  RESERVE
204 TGT HINDI OB 28 . 3032220072 PATIL DADABHAU SANTOSH 1/1/1979 M RESERVE
205 TGT HINDI OB 29 3032220099 SANJAY KUMAR 525/1970 M RESERVE
206 TGT HINDI OB 30 4012220010 LAKHINDRA KUMAR 2/1/1983 M RESERVE
207 TGT HINDI OB 31 1072220361 RANVIR KUMAR 1/19/1975 M PH RESERVE
208 TGT HINDI OB 32 4012220018 SEENAK K 5/4/1971 F RESERVE
209 TGT HINDI OB 33 5012220002 ARIBAM SOBITA 412/1973 F RESERVE
210 TGT HINDI OB 34 4012220004 ASHOK KUMAR 10/1/1966 M RESERVE
211 TGT HINDI SC 1 3032220050 ~ MAHESH PRASAD CHANGUTIYA  9/17/1979 M
212 TGT HINDI SC 2 3032220074  PRAGATI JENA 2/13/1980  F
213 TGT HINDI SC 3 1072220014 ALKA DIWAKER 11/20/2005  F
214 TGT HINDI SC 4 3032220035  JAI KUMAR GAUR 6/25/1976 M
215 " TGT HINDI SC 5 1072220523 VIKASH MAHRA 10/15/1982 M
216 TGT HINDI SC 6 5012220013  NGANGBAM BRINALINI 5/28/1978 = F
217 TGT HINDI SC 7 3032220100  SANJAY KUMAR GOUR 12/22/1979 M -
218 TGT HINDI SC 8 3032220098~ SAKAT USHA BHAGWAN 17151972 F
219 TGT HINDI SC 9 3032220057 © MANORAMA KAUSHAL 9/5/1978 F
220 TGT HINDI SC 10 1072220126 GHAN SHYAM DAS 8/14/1977 ™
221 TGT  HINDI SC 11 5012220003 ‘CHANDAM BEDAMANI DEV] 1/1/1978 F RESERVE
222 TGT  HINDI SC 12 3032220110 SHAKUNTLA KUMARI 11/25/1971  F° RESERVE
223 TGT HINDI SC 13 1072220123 GAJENDRA SINGH 7/8/1983 M RESERVE
TRUE cary 224 TGT HINDI SC 14 3032220054 MANOJ KUMAR 5/31/1975 M RESERVE
225 TGT HINDI SC 15 5012220011 NANGMAITHEM SOMENDRO SINGH 1/1/1980 M RESERVE
226 TGT HINDI SC 16 1072220225 MANJU LATA 12/15/1974  F  RESERVE
227 TGT  HINDI SC 17 3032220058 MAYA SHALIKRAM DEOGADE 5/10/1977  F RESERVE
Advocate 228 TGT HINDI SC 18 4012220015 . RUPSIKHA DEKA 6/30/1971 F RESERVE
229 TGT HINDI SC 19 3032220017 BINDU RANI 7/14/1979  F  RESERVE
230 TGT HINDI ST 1 BEN! PRASAD MEENA 8/8/1981 Mo

1072220064

fod o !  Suthond] I
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". }“ The Commissioner,
Navodaya Vidyalaya Samiti, )
Subject :- REQUEST FOR TO GIVE POSTING LETTERS.
Dear Sir,

01.
02.
03.
04.
05.
06.

Q7.

01.
02.

03.

01.
02.

03.

Wl oO0Y

oo

)éci Pocafs

Contact No.09436289639

With reference to your advertisement in Regional News Paper a direct recruitment for
“Special Recruitment drive for Recruitment of teaching for Vidyalaya located ir: the state North
Eastern Region.”

| also apply in the T.G.T. Hindi and selected written exam twenty No. in the OBC list Roll
No. 5012220026. Again | have selected in interview in the 16th No. OBC PH Categories ac-
cording to top list. '

AS WELL AS ONLY EDUCATIONAL QUALIFICATION :

Matric -~ BOSEM

10+2 CHSEM

B.A. M.U.

M.A. Hindi , : M.U.
Rastravasha Kovid R.P.S. Wardha

'Rastravasha Ratna R.P.S. Wardha

Hindi Shikshan Parangat (B.Ed) ~ M.U.

CO-CURRICULAR ACTIVITIES :

Enrichment Course in Agra |

Workshop for Non-Hindi Neo Hindi Writers
from in Imphal. ’
Workshop for Non-Hindi Neo Hindi Writers
from in Payyanur, Kerala.

TEACHING EXPERIENCE J.N.V. ONLY :

Jawahar Navodaya Vidyalaya Ramva Ukhrul
Manipur
Jawahar Navodaya Vidyalaya Tawang (A.P)

Jawahar Navodaya Vidyalaya Wokha
Nagaland

- 1992

- 1994

- 1997

- 1999

- 1989

(equivalent to 10+2)

- 1994

(equivalentto B.A))
1996 (B.Ed.)

2-4-1997 to 17-4-1997

- 16-11-1998 to 23-11-1998

12-9-2000 to 19-9-2000

6-8-2002 to 30-4-2003
(T.G.T. Hindi Contract)
7-7-2003 to 31-3-2004
(P.G.T. Hindi Contract)
10-8-2005 to 31-3-2006.
(T.GT Hindi Contract)

Having passed these all categories, | would like to grant posting letter and would like to
mention it also that, all the selected candidates whose qualified in the top list above and below
my serial No. were also already got their posting.

| therefore, request you to kindly grant my posting with charge of duty, | hope my applica-
tion will received your kind and sympathetic consideration. :

Hoping to receive a favourable response.

Yours faithfully,

1

: %/4[@”7 Q,S)Lzﬁ e/%i/z. C//f’ﬁy{

?"“ Q (s

DF
( LAISHRAM SURCHAND SINGH )

L St Aonc/ At
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ORIGINAL APPLICATION NO.247/2006 C,)\ § '
IN THE MATTER OF :
© 0.A.NO. 24712006
Shri L.Surchand Singh
....... Applicant
-Vs- '
Union of India & Ors.
... Respondents.
IN THE MATTER OF :
~ A Written Statement filed on behalf of the
Respondent Nos. 2 and 3 in the aforesaid
Original Application.
WRITTEN STATEMENT

I Shri Debananda Hazarika aged about 56 years, presently serving as the
Deputy Commissioner, Navodaya Vidyalaya Samiti, Regional office, Nongrim Hills,

Shillong, Meghalaya- 783003, do hereby solemnly affirm and state as follows:-

1. That I am the Deputy Commissioner, Navodaya Vidyalaya Samiti, Shillong,
Meghalaya and I have been impleaded as the respondent No.3 in the said
Application and as such, I am fully acquainted and well conversant with the facts

0

and circumstances of the instant case and competent to swear this affidavit. I have

been duly authorised to swear this Affidavit on behalf of the Respondents No.2

2. That save and except the statements made in the Original Applicant, which have
been specifically admitted herein below, the rest shall be deemed to have been

denied by the answering Respondents.



2

p
That, prior to contending the statements and averments made in the Original {4
Application, the Deponent begs to place the following facts for due consideration .
of this Hon’ble Tribunal: (i) That the Navodaya Vidyalaya Samiti issued an

advertisement in the month of July 2005 for Special Recruitment Drive.for the

~ Vidyalayas located at the States of North Eastern Regiwn, As per the said

advertisement candidates were to be recruited for the post of Teachers (PGT,
TGT, Miscellaneous category) on direct recruitment basis. For the post of TGT,

the educational qualification as envisaged in the advertisement were-

TGT: Four year integrated degree course of Regional College of
Education of NCERT with minimum 50% marks in relevant subject as

well as in the aggregate.

OR

-

A bachelor degree or equivalent from recognized University with 50%

marks in concerned subject and in aggregate with subject combination as

follows:-
SI. No. | Post Subject
1 TGT Hindi/English Hindi/English as elective subject at

degree level respectively.

Besides the above qualifications a B.Ed. Degree from a recognized University
were also a primary requisite along with competence to teach through English or

Hindi.

A copy of the said advertisement is annexed

herewith and marked as ANNEXURE-A’

(ii) That subsequent to such advertisement a total of 282 applications were
received for the post of TGT (Hindi). The applicant was one such

candidate. Accordingly, a written test was held on 20.11.2005 and a total



iii)

AD
number of 190 candidates were selected in the said written test. Out of 190 {4

candidates who were then called for interview between 06.02.2006 to

’

18.02.2006, only 111 were selected in the following manner:-

(1)  General Category - 48

(2)  Other Backward Classes - 34

(3) - Schedule Caste - 19

4) Schedule Tribe | - 10
Total 111

It is further pertinent to mention herein that a total number of 5 physically
handicapped persons had qualified the ‘written .test, out of which 4

e S—————)

physically handicapped persons have been appointed, whereas the

- e - - - ——— it

-
_ - - ———

candidature of one person has been rejected, who is the Applicant himself.
— s — T .
It is pertinent to state that the 3 out of the 4 physically handicapped
persons who have been given appointment, were placed above the
applicant in the select list so prepared and were also duly qualified. The
said 3 candidates were at SI. No.156, 175 and 179 whereas the name of the
applicant ﬁgured at SI. No.192. The 4™ physically handicapped candidate
who has been given appointment subsequently, was although placed below

the Applicant, however he possessed the requisite qualifications and

therefore has been granted appointment.

A copy of the select list has been annexed as

ANNEXURE -A8 of the Original

Application.

That as per the own admission of the Applicant, the subject opted for by him
in the 3 year degree course did not include Hindi as an ‘elective subject’. As /
suc}ahe applicant did not fulfill the basic primary requirement as envisaged

in the advertisement issued in July 2005. The said fact is borne out of the

application from so submitted by the applicant before the Navodaya



A

Vidyalaya Samiti. Hence the Scrutiny Committee did not find him fit to be
appointed as TGT (Hindi) on a regular basis and his candidature was

accordingly disqualified.

A copy of the said application form so
submitted by the applicant is annexed

herewith and marked as ANNEXURE-‘B’

V) That, the aforesaid facts clearly revergd that the applicant does not possess

et pesp

————

the fequisite qualification to be appointed am regular basis, to the post of
Trained Graduate Teacher in Hindi and as such the claim of the applicant

cannot be considered the same being misconceived.

That, the statements made in paragraph 1 are denied by the Deponent and the

Deponent further reiterate the statements made in paragraph 3 herein above.

- That, with regard to the statements made in paragraphs 2 and 3 of the Original -

Application the Deponent has no comments to offer.

That, with regard to the statements made in paragraph 4 (i) of the Original

Application the Deponent states that Rastrabhasa Ratna Degree in Hindi is a one \

year degree course only whereas the Samiti specified in the advertisement thc.L*—.I

L]

$or
~TGT (Hindi) one should have Hindi as anelective subject in the 3 years degree ‘

course. Hence the Applicants claim is not justified. It is further pertinent to /
!

mention herein that the Applicant possesses‘Hindi Ratna Degree’. As per the!
i

Circular dated 18.02.1970 of the Rastrabhasa Prasar Samiti, Government of India,.

i
1

the examination which have been granted recognition are not to be considered to*

be equivalent to the degree as shown in below:-

Degree Granted Recognition : Equivalent Examination in Hindi
(1)  Parichay S.S.C.
(2) Kovid Inter

(3) Ratna B.A.



10.

11.

The said Notification categorically clarifies that the Hindi Ratna Degree is not to

S

be considered as equivalent to a degree of B.A. Be it further stated that the
Applicant had procured a total of 44.71 percentage marks in the said Ratna Hindi

Examination whereas the requirement as per the advertisement dated July 2005

was a minimum 50% mark in the subject at the Degree level.

The Deponent craves leave of this Hon’ble Tribunal
to produce a copy of the Notification dated
18.02.1970 as and when deemed essential by the
Hon’ble Tribunal.

That, with regard to the statements made in paragraphs 4 (ii), 4(iv) and 4(v) of the
Original Application, the Deponent does not admit any statement which is not

borne out of records.

That, with regard to the statements made in paragraph 4 (iii) of the Original

Application, the Deponent states that the appointments of the Applicant so made

earlier were purely on contractual basis and not on regular basis. In this context
the Deponent once again reiterates the fact that the Deponent does not posses the

requisite qualification to be appointed on regular basis.

That, with regard to the statements made in paragraph 4 (vi) of the Original
Application, the Deponent states that the Applicatiba was not given appointment
due to non-fulfillment of educational qualification criteria as per the requirement

of the Navodaya Vidyalaya Samiti.

- That, those statements made in paragraphs 5(i), 5(it), 5(iv), 5(v), 5(vi) and 5(vii)

the Deponent has no comments to offer.

That, with regard to the statements made in paragraph 5(iii) of the Original
Application, the Deponent states that the Applicant’s appointment in various
places was on contractual basis, which was only for a short period. As such, his
claim for the regular appointment without the requisite qualification is not

justified and cannot hold sway.

i



12.  That, with regard to the statements made in paragraphs 6 and 7 of the Original

Application, the Deponent has no comments to offer.

13. That, with fegard to the statements made in paragraph 8(i), 8(ii) and 8(iii) of the
Original Application, the Deponent reiterate the statements made in paragraph 3

hereinabove.

14, That, with regard to the statements made in paragraphs 9 and 10 of the Original

Application, the Deponent has no comments to offer.

15.  That, in view of the facts and circumstances narrated herein above it is evident
that the Aéplicant, not being eligiblé to be appointed to the post Trained Graduate
Teacher (Hindi), cannot claim any relief in equity. None of the ground so averred to,
in the Original Application are legally tenable ground and as such the reliefs so

| sought for by the Applicant cénnot be acceded to. The Original Application is

accordingly liable to be dismissed at the threshold.

VERIFICATION

I, Shri Debananda Hazarika aged about 56 years, preseﬁtly serving as the

Depﬁty ‘Commissioner, Novodaya Vidyalaya Saniiti, ‘Regional office, Nongrim Hills,
Shilldng, Meghalaya- 783003, do hereby verify that the statements made in ﬁaragraphs
1,2, 3paly). 4.5 .6( pm’“ﬁ),l/ 8.9, 1010/ of the written Statement are true
to my knowledge and those made in paragraphs
B (patly), . & /DQ'YHM) ................... are true to my knowledge derived from
records and rest are my humble submission before this Hon’ble Trlbunal. I have not

suppressed any material fact.

And I sign this verification on this 8 Day of March, 2007.

WW

DEPONENT



NAVODAYA VIDYALAYA SAMITI

‘(An autonomous orgamzatxon ‘under Ministry of HRD, Deptt. of Education Government of India) Reglonal Offic ce, Shillong

- SPECIAL RECRUITMENT DRIVE FOR.RECRUITMENT OF TEACHING FOR"
VIDYALAYAS LOCATED IN THE STATES OF NORTH EASTERN REGION

-

Navodaya Vidyalaya Samiti, Reg:onal Office, Shillong invites applications in prescribed format, fiom ehgnble Indian Nationals for filling up of vacancies and for drawing a panel of candidates for the posts of teachers (PGT.

TGT & Misc. Category) on DIRECT RECRUITMENT basis in the Jawahar Navodaya dealaya (hereafter JNV) located in North Eastern States. The selected candldatc.s vall’ be posted to JNVs and will have to serve -} -

beyond 10 years in these Vidyalayas.
PART - l
Name of Posts :-

(a) Post Graduate Teachers (PGT) in Engﬁsh Hindi, Physics, Chemistry,
Mathematics, Economics, Biology, History, Geography and Commerce.

(b) Trained Graduate Teachers (TGT) in Hindi, English, Mathematics,
Social Studies and Science.

(c) Misc. Category of Trained Graduate Teachers (TGT Misc. ) in Art. Music,
Physical Education (Male & Female) and Liprary Scienca.

Pay Scale: :

(i) PGT - Rs. 6500-200-10,500

(i) TGT and TGT (Misc.) - Rs. 5500-175-9000
Upper Age Limit:
() PGT-40yearsason31.7.05 (i) TGT-35years as on 31.7.05
(i) TGT (Misc.)30yearsason 31.7.05

Educational Qualifications :
PGT:: (3)--Masters degree in concemed subject with minimum 50%
marks from recognized University.
(b) B.Ed or equivaient from recognized University
(c)
DESIRABLE : Exp@nenea of teaching in relevant subject as TGT in
recoghized schools, Experience of working in Residential
school, Knowledge of Computer. R
- Four year integrated degree Course of Regional College of
Education of NCERT with minimum 50% marks in relevant
subject as well asinthe aggregate . -
. OR- -
A. bachelor degree or equwalent from recognized
University with 50% marks in concemed subject and in
aggregate with subject combination as follows :-
Subject
Hindi/English as elective sub;ect at degnee
level respectively.
Physics, Chemistry, Maths at degree level.
Botany, Zoology, chemistry in degree level.
History or Geography plus any two subject
B from History, Geography, Economics,
Political Science.
(b) B.Edor equuvalen! from recognized University
(c) Competent to teach through English and Hindi/concemed Reglonal
language as the case may be (Regional Language option to be given in
the application)
DESIRABLE: Working in Residential school and knowledge of
Computer desirable. . N

TGT: (a)

Post
TGT Hind/English

Sl No,

2. TGTMaths
3. TGT Science :
4. TGT Social Studies :

TGT (Misc.)

Art Teacher:(a)Five years recognized dipioma in any discipiine of Fine art -

after passing Class X Exam.
OR

Post Graduate degree in Drawing and Painting, Fine Art

from a recognized University/institution. (Degree of
Bachelor of fine arts after Class XII will be considered as
enuivalent tn § vears dinloma in Fine Art after Class X)

-+ (iy
Proﬁaencymloachmhrwghﬁnghshandﬂmdnlanguagm ) (i) Sangeet.Nritya Bhushan with Graduation In any

B.Ed degree, working knowledge of English and Hindi or
other Regional language and Expernience of working in
Residential School desirable:

Music Teacher: Five years study in Music institution equivalent to
Graduate/Post Graduation from recogmzed University/
Institution.
OR
Bachelor degree in Music from recognized University and
B.Ed..
OR
Higher/Senior Secondary with anyone of the lollowmg
Sangeet Visharad of Gandarva Maridyalaya Mandal,
Bombay or Bhatkhande Sangeet Vidyapeeth, Lucknow or
.. Indira Kala Sangeet Vishwa Vidyalaya, Khairagarh (MP) or
Sangeet Prabhakar Examination of the Prayas Sangeet
Samiti, A.llahabad
OR
Following Degm/Duploma awarded by Pracheen Kala

o~ Kendra Chandigarh.
Sangeet Bhaskar with Graduation in any disciptine.

DESIRABLE:

discipline
" (iii) Sangeet Bhushan or Sangeet Nritya Visharad with
. Class Xl or equivalent. -

DESIRABLE:
' Experience of working in Restdenual school desirable,

-

S Physical Education Teacher:

(a) BPEd from Recognised mstmmn
(b) DPEd (minimum one year scademic session) with

admission qualrﬁcauon at least Graduate of a
recognized university, - . .
Working knowledge of Enghsh/}-ﬁndilRegnonal Language
and Residential school Library Science.
(a) Umvets:ty(Reoogmzed)degree n Library Saenee

Graduate with one year Diplomsa in Library Sc-enoe from
Recognized institution -

Working knowledge of English/Hindi/Regional Language
and Resldental school.

Mode of Selection ,: ';PART -

1. The Cut-Off date for determining various eligibilty criteria (Educations,
qualification, age limit etc.). will be 31.7.2005. Agplicants must satisfy
about their eligibility as on 31.7.2005 before applying.

DESIRABLE:

DESIRABLE:

2. Relaxation in the upper age limit (as given against each category of

post above), will be admissible as per rules.

3. The interviews for recruitment to the above mentioned posts will be

heid at Guwahati OR Shillong.

4. Candidates short listed for interviews will be sent individual interview

call letters. No candidate will be permitted to appear in the interview
without the call letter.

TTre mrete—m i strewer Sinww iy B WG CONYETSION,

Working, knowledge of English/HindVRegiona! Language,

5. The decision of the Sarniu' about the mode of selection to the above
posts and eligibility conditions of the applicants for interview shall be
final and binding. No correspondence will be entertained in this regard.

HOW TO APPLY .
1. Lastdate of receiving application is 20th July, 2005. _
2. Applications must be submitted in the prescribed format published as
annexure to this advertisement. Ali candidates must attach attested
copies of their educational qualification certificates, mark-sheets and
other cettificates such as expenence, OBC, SC & ST category
certificates etc. A recent passport size. photograph of the candidate
must be pasted in the space provided. Only those OBC categones
which are recognized by GO! wnl be considered for appointment under

OBC category.

34_ Application must be accompamed bya non-mfundabla fee of Rs. 250/-

(Rupees Two hundred and fifty only) in the form of demand draft valid
for 6 months (3 months in the case of locally drawn pay orders) in
favour of "Navodaya Vadyalaya Samiti” payabie at State Bank of india,

Shiliong.

4. No fees is nqunad to be pa!d by candidates ‘belonging to

SC/ST/Physically Handicapped and Ex-servicemen categonos.

5. Candidate must wiite on the envelope in which he/she sent application -

. as - Application for the Post of _in Capital Letters.

6. Dulyfilled in application, comp!ete inall tesped must reach by ordinary -

post only, latest by 20th July, 2005 at the.address given below -

DEPUTY COMMISSIONER,
NAVODAYA VIDYALAYA SAMIT],
NONGRIM HILLS .
(NEAR NAGALAND HOUSE)
SHILLONG - 783 003, (MEGHALAYA)
Application sent at any other addresses wiil not be considered.

GENERAL INSTRUCTIONS TO THE CANDIDATES |

1. The Samiti may take up the verification of eligibility of the candidate at )
any point of time prior to or afier the completon of the selection

if it is found that the candidate is not eligible hisher

mndndature shall be summarity rejected. -

2.  Anydispute with regard to this recruitment wxll.be sub;ect to the court
having its jurisdiction in Guwahati only. o

3. Selected candidates are liable to be posted onyiin the JNVs located in
States of North-East Region. For appointmient to the post of TGTs
(other than TGT (Hindi & English), the candidates are likely to be
posted in the same state where the coneemed regional tanguage
opted by the candidates is spoken.

4. Selected cindidales will mnitially be on probation for a period of two
years, which can bs extended at the dusoreuon of the competent

authoxity.

5. Iincaseof any dnsaepancy or vanation in the translatad version of this

advertisement iz found in Hindi or any other language, the text
provided in the English version will be treated as final.
A ambinnnd An Nana &1
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NAVODAYA ViDYALAYA SAMITL: SHILLONG REGION
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ANNEXURE— B

Pate of inteivlew : OF -2 = G{"-—,

1,

2, l:;.:i;é;?'s/r.:1‘i'j,:,,«‘1d's Name (in BLOCK LETTERS): _ & AISERAN) T oMl ou SINGH

Candidate’s N+ {in BLOCK LETTERS): -4/ $4 R A M

\
Registration No. H\N\& e

SURCHANMD

SINGH

3. Nlnili-.,.{";.udress of candidate with Name: L WS R 1) SURCHANL _SIN (i

C

-

 [SSHNUAUR . NIBNIpUR .
A Telephone No. (With STD Code):

Cr

TanN)

CHOU

LING .

- o ' Lo F
wategory-1 : SC/ST1/ OBC/Woman/BIind/Physically Handicapped:

7 Whether Age relaxation claimed. If s0, Indicate category:

&p -

. (/f
8. Marks in Graduation :- BA/BSC/_A# -

Course Istyear 204 Year 3 Year Total Maximum
of study “marks Marks
. obtained
Subject Yo of | Subject 4 of | Subject Yo of 1960
offered marks marks muarks 6/0 L 0t
/ ((’('I‘\ 3 ?ﬁ 60 '/’(.H)Slw 1 Ly E(‘/l/) v s - //
f’ Pulses | 56 PolSe iy | yn | oy v 59 ~ - / /
Mo T sg &R 1 Cy (-G | 42 | - | o,
0o 55 | wal | 47 - 77 / /

9. Academig/Professional/Othe

r Qualifications: (Beginning from + 2 stage) : (Grades to be ¢

“/

onverted to

percentage)
Name of Board/ Year - offTotal Maximum[Duration | %  of | For  office
Examination University passing  |Marks Marks of Cours# marks* | use only
Degres/Diploma obtained (in years)
passed (As on
15.07.2005)
Mention exact
!l_(]l}}f,’_l_‘!(lill’lll'e.
HSSLE  (Gmem 1i9eg 550 | Bor | Gy | S0 6 \
Graduation v U ragz 1 61p TATU |- X3 [ 2570
: WARLH G t8qs | RAf Gon __|-tyr) | Zure —
[Post Graduation [ /v) ¢z . 1999 | 523 | ‘ivp -2y K C_;gusﬂs,”\.’;-«
B.Ed M. . i99¢, | B0 | 90p. Sty |y BF g% -
10. Teaching Experience ]
Name of the Whether Post held Period No of
Institution  [Non Residential From To years
Residential |(Yes/No) '
(Yes/No) ) - ’
LA By Mo Nbholnad A>78/8F  [38/4/0C | 59 _
JNV. yeh TGriegr |6/8/0% | Confinas, 2uils

11

(b)Regional language out of those mentioned

. (@)Are you able to teach through:

in advertisement (please specify)

12. Do you have knowledge of  Ye
Computer Operations
DECLARATION : :

English/Hindi  _. yé/j Ao/ﬂ ﬂ%/A’/‘n

A
s/No

— Mdnjpuds

All the information given above are true to the best of my knowledge. In case of any false

information furnished I am liable to action deem fit against me. If selected ! shall render service in North
East at least for 10 years.

CERTIFIED TO

o

£ COPY

Qg\,

(2262955619 /03977073,

Male/Female 5. Date of Birth: §i/ - -0/ = J)& ¥ Age as on 31/7/2005 ; s 29’% - G Moy /‘é(s ‘

Ao

MGAIKHONG  RRAULLEN MAMANG . o ()

e SpniT o
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FOR %21 CLE USE ONLY
o - to report:
We have checked ail documents of the cuididates and found the followiny, N
e
1. Qualification - A&per—S«mlti-nunus/ Not as per Samiti norms.
2, Age-As required by Samiti/Overage/Underage
3. Caste Cgrtifxcate : Proper/ impropw/Not submitted
4. Experience - (a) Residential - 2 yae
(b) Non Residential ———
TOTAL__C ™% 7
5. Any other observation: l 2 (\‘
‘ : Signature of the Scrutiny Commiltee
i .
1. -
2
3. -
4. _
A
\
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In the Cehtral Afiinistiative Tribunal
‘ Guwahati Bench.

(An application Under Section 19 of the
Administrative Tribunal Act 1985)

. — T

led 4y

N
e

Original Application NO. 247 of 2006.
 Shri Laishram Surchand Sirgh. . . . Applicant

, - Versus -
The Union of India & Ors. . . . Respondents.

I N D E X

SI. No.  Annexure Particular - Pages

L Rejoinder Affidavit :1-5
2. Amexure-A/10 Hindi version Notification

dt. 18-2-1970. - 677
3. Annexure-A/11  Equivalency Certificate issued

by the Principal, Hindi Teachers

Training College, Imphal R
4, Annexure-A/12. Representation dt. 11-10-2006

preferred by the applicant. 113-14

‘/VM%—W

Dated | (N. JOTENDRO SINGH)
The June, 2007. - Counsels for the applicant.

-
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In the Central Administrative Tribunal :
Guwahati Bench.
(An application Under Section 19 of the
Administrative Tribunal Act 1985)

Original Application NO. 247 of 2006.

Shri Laishram Surchand Singh. . . . Applicant.
- Versus - : ,
The Union of India & Ors. . . . Respondents.

IN THE MATTER OF :

A rejoinder affidavit on behalf of the
applicant in reply to the written statement
filed by the Respondent No. 3

I, Laishram Surchand Singh, S/o. L. Tomchou Singh, aged
about 29 years old, a resident of Ngaikhong Khuilen Mamang, P.O.
Bishnupur, Manipur State, do hereby solemnnly swear and affirm as follows.

1. That T am the applicant in the aforesaid O.A. No. 247 of 2006
and I have gone through the contents of the written statement filed on
behalf of the Respondent No. 2 and 3 and knowing fully about the contents

of the same I am competent to give my reply as follows.

2. That I say that save and except those paras which are specifically
admitted hereinbelow I deny all the averments and submissions made by
the respondent No. 3 made on behalf of the Respondent No. 2 and 3.

3. That with reference to para No. 1 and 2 of the written statement,

I have nothing to submit.

4 . That with reference to para No. 3 of the written statement, 1
beg to submit that I am quite eligible as. per the advertisement issued by
the competent authority at Anneuxre-A. As per the Notification issued
by the Ministry of Human Resource Development published in Hindi

version, it is specifically mentioned as follows :
Contd..2/-

P Sa/LMo«Le/ A



0.

“Examination equivalancy :  As per the Notification No. F/7/50/69-H-
1, 18th February, 1970 issued by the Mininstry of Human Resource
Development the equivalancy examination of various Hindi subjects
conducted by theRastrabasha Prachar Samiti, Wardha aregiven as follows:
(Equivalency of Hindi subjects with other academic qualificaitons).

Rastrabhasha Parichei - H.L.C. or S.5.C.
Rastrabhasha Kovid - Inter (P.U.C.)

Rastrabhasha Ratna - B.A. -

Any Govt. jobs including Banking jobs can be applied after

passing such examinations.

While calling teachers in the North Eastern States those
candidates, who have passed the aforesaid examination shall be given

preferential treatment for such appointment”.

The said quotations have been translated from the Hindi version
Notifications notified under Notification No. F/7/50/69-H-1, 18th
February, 1970 issued by the Mininstry of Human Resource Development.

By virtue of the said notification issued by the Mininstry of
Human Resource Development certain relaxations should be given to the
candidates belongs to theNorth Eastern States more particularly in
connection with the appointments in Himdi Subjects as these States are
the Non-Hindi speaking States.

True and correct copy of the said Hindi
Version Notification is annexed hereto and
marked as Annexure-A/10.

Contd..3/-

A Supehond s\



So the applicant in the instant case also deserves to get
appointment by virtue of the notification nssued by the Minstry of Human
Resource Development by giving special relaxations as I being a candidate
belongs to the Non-Hindi speaking North Eastern State.

It méy also be important to memtion here that I have touched all
the eligible criteria at the graduation level as I have passed Ratna which is
equivalent to B.A. from the Wardha as amnexed at Anexure-A/1 (Series)
more particularly at page 14 of the aforesaid main petition of the O.A.
No. 247 of 2006 and as such the cancellation of my candature only on
the said sole ground is not tenable in the eyes of law.

5. That with reference to para No. 4 and 5 of the written statement

I have nothing to submit.

6. That with reference to para No. 6 of the written statement, I
beg to submit that since my qualification in Hindi subjects more
particularly the Ratna examination passed from Wardha is equivalent to
B.A. as per the cercular dt. 18-2-1970 as highlighted in the preceeding
paras 1 cannot be disqualified only on the ground of not opting hindi as
an elective subject in the Degree level. Moreover I have already passed
Hindi Shikshan Parangat which is equivalent to B. Ed. from the Hindi
Teachers Training College, Imphal in secomd class as available at page 20
of my main petition. In this regard a certificate has been given by the
Principal, Hindi Teachers Training College, Imphal.

True and correct copy of the said
certificate of equivalency issued by the
Principal, Hindi Teaéhers Training College,
Imphal is hereto annexed hereto and
marked as Anneuxre-A/11.

Contd. .4/-

X Sepane! hio
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7. That with reference to para No. 7 of the written statement, 1
have nothing to submit.

8. That with reference to para No. 8 of the writtent statement, 1

beg to submit that since I was competent to teach the students in the
Navodaya Vidyalaya Samiti my service was utilised at various places on
contract basis and I have possessed all the requisite gualifications for
appointment to the said post of T.G.T. on regular basis.

9. That with reference to pafa No. 9 of the written stafement, I
beg to submit that as submitted in preceedings paras that I being a
candidate belong to Non-Hindi speaking North Eastern State a preferential
treatment should be given and as such the mere ground for non-fulfillment
of the educational qualification is not tenable in the eyes of law inspite of
my selection to the said post of T.G.T. Since I have been selected to the
said post of T.G.T. Hindi I am entitled to get my appointment as the
other selected candidates below me have been appointed by the competent
authority as had admitted at para No. 2(ii1) of the written statement.

10. That with reference to para No. 10 of the written statement, |
have nothing to submit.

1L " That with reference to para No. 11 of the written statement, I

beg to submit that my appointment. on contractual basis at various places
of the Navodaya Vidyalaya was fully depended on my competency to
teach the students at various levels and as such I cannot be disqualified
only on the sole ground of non-fulfillment of educational qualifications.

12. That with reference to para No. 12, 13 and 14 of the written

statement, [ have nothing to submit.

Contd..5/-

L Lopharndd hmi
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13. That with reference to para No. 15 of the written statement, |

beg to submit that since I am qualified and eligible to the said appointment

_ of T.G.T. (Hindi) Hon’ble Court may kindly be directed to the competent

authority to give my appointment in terms of the selection lists. In this
regard I also preferred a representation before the Hon’ble Minister,
Ministry of Human Resource Development, Govt. of India for my
appointment according to the selection list on 11-10-2006 however the

same has not yet been disposed of by the competent authority.

True 'and correct copy of the
representation dt. 11-10-2006 prefevll‘red
before the Hon’ble Minister is also annexed
hereto and marked as Annexure-A/12.

VERIFICATION

I, Laishram Surchand Singh, aged about 29 years old, S/o.

'Shri L. Tomchou Singh, resident of Ngaikhong Khullen Mamang, P.O.

Bisnupur, Manipur State, do hereby verify that the contents of paras No.
1 to 13 of the Re-joinder Affidavit are true to the best of my knowledge
and believe and submission made thereunder are the legal advice rendered
to me which I verily believe to be true and I have not supress any matter

of fact.

Dated : 24 /06 Jet Signature of the applicant
Place : GruwehoXe
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2 | GOVERNMENT OF MANIPUR

7/ \ OFF ICE OF THE PRINCIPAL,HINDI TEACHERS TRAINING COLLEGE
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Ne ol /6 /HTTC=96 (Pt .I) : Cortified that Hindi
Shikshan Parangat nxéﬁinatiqﬂ cenducted by Manipur
University is squivalent te B.Ed. It is approved

by Academic ﬁouncii vidqlﬂanolution Ne . SA(C) in
the meeting held en Sth,bept.'92. Meraever Hindi |
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7 . NATIONAL COUNCIL FOR TE.ACHER EDUCATION
EASTERN REGIONAL COMMITTEE
N2/82 IRC_YILLAGE NAYAPALLI, BHUBANESWAR-15
I eno. Gh - (1 [38as 7

N 5 Dated: /9: 297

To, :

The Director,
College Dev,Counc ll
Manipur Universityv,
fanchipur,
Impnhal=795 003

Sub : Recognition of Teacher Education Institution
Sir, @

Enclosed please find excerpts of the decisions of Eastemn Regional Committee
of the NCTE at its meeting held on 28th January 1897, with regard to the applications for
recognition made by the individual institutions.

In this regard it may be mentioned that :
(a) The institutions mentioned under para 5(i) & 5(iv) have been accorded recognition

until further orders for teaching >-t Course with an intake not exceeding
the number mentioned against each.

(b) Institutions mentioned under para 5(ii) & 5(v) are recognised up to the end of
academic session 1997-98 with.intake mentioned against each. Extension of recognition beyond
1997-98 is subject to the action taken by each institution towards fulfilment of NCTE norms .
not yet fulfilled and reported to ERC, NCTE by Dec. 31st, 1997. , -~

(©) Institutions mentioned under para 5(vi) are allowed to continue for academic session
\1\557-98 till final disposal of their application for recognition.

(d) Institutions mentioned under para 5(iii) & 5(vii) have been asked to make a written
representation if any, by 30 March, 1997 as to why decision for not recognising them be not
taken. Final decision regarding their recognition beyond 1996-97 will be communicated by April

-1987.

o
q’_\&'ﬁi's i8 #~~ your kind information and necessary action. f

BY ORDER OF THE CHAIRMAN,
ERC, NCTE.

Yours faithfully,

oA
. s
Encls : 1. Excerpts of ERC decisions S Regional Director
2. Copy of NCTE norm
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o P OF TR 3RDERC MEETING OF TR NCTE HELD ON 28TH JANUANRY ' 97

- - g . . . . . . . ey
s To consider the applications of 41 teacher education institutions for grant of recognition

The inspection reports with respect 1o 1 teacher education institutions were placed on the table.
The ERC examined the inspection reyois of these institutions one by one with reference to NCTE noms.
Institutions which satistied the NCTE norms in respect of staff, physical and instructional facilities were
recognised; those which had teaching staff, physical and instructional facilities to a large extent were
conditionally recognised up 1o end of academic session 1997-98 subject to fulfilment of NCTE norms fully
by December 31, 1997 and reporiing the same to ERC. Institutions which had severe shortage of teaching
staff and physical and instructional fac:lities were 10 be asked to report by March 31, "1997 why decision for
not recognising them be nct taken. The ERC then passed the following orders regarding recognition of

institutions which had applied for reccgaition and which have been visited by Expert Committees of ERC.

5()  After due consideration of the existing status of financial condition, teaching staff, physical and
netructional facilities of the concerned institution, in relation to NCTE normms, the Eastem Regional
Commiites, NCTE, in excercise of its cowers under section 14 of NCTE Act 1993, hereby orders that the
solteawing secondary teacher educaticn institutions are recognised until fudher orders, for teaching B.Ed.
Denree course with an intake noted zzainst each institution, subject 10 the condition that they continue 10

e e e

TOTTIRG norms laid down by NCTE arc send an annual report [ ERC,NCTE (in prescribed form) by Mareh

37 every year. = e

SI.No. Name of the Institution Course & Intake
1. Womens Training Coliege, FPatna, Bihar B.Ed. - 80
2. Ursuline Women Teacher Training Coliege, B.Ed. - 80
Lohardaga, Bihar
3. St. Xavier College of Education, Patna, gihar B.Ed. - 80
4. Loyala College of Education. Jamshedpur, Bihar B.Ed. - 60
\5/ Govl. Hindi Teacher Training College. Hindi Sikshan Parangal - 60
Imphal, Manipur )
B. Govl. Post-Graduate Training College, B.Ed. - 180
imphal, Manipur
7. Post Graduate Training College, B.Ed. - 80
Shillong, Meghalaya f
8. Nagaland College of Education, B.Ed. - 100

Kohima, Nagaland

5(ii) After due nconsideration of the existing status of financial condition, teaching staff, physical and
instructional facilities of the concemed institution in relation to NCTE norms, the Eastern Regional
Committee of NCTE, in excercise of its powers under Sec. 14 of NCTE Act 1993 hereby orders that the
‘following secondary teacher education institutions are recognised for teaching B.Ed. degree course upto
end of academic session 1997-98 willpintake noted against each, subject to the condition that they take
action to fulfil NCTE norms not yet fulfilied by them and report to ERC, NCTE, by 31 December 1897 along
“with application for extension of recognition.

Contd..P/5..
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[ 7 5. Mame or the insiitution Course &
intake
l)

Barpeta Basic Training College, B.Ed.- 50
Assam
College of Education, Nagaon, B8.Ed.-60
Assam . .
Govt. Shikshan Mahavidyalaya, B.Ed. - 100
Nagaon. Assam
Lakhimpur Post-Graduate Training B8.Ed. - 60
College. North Lakhimpur, Assam
Post-Giacuate Training College, B.Ed. - 60

Dhemaji, Assam

Condititon for fulfilment

At least five full time qualified teaching
staff should be in position by
December, 1897.

Staff be qualified as per NCTE

norms. Adequate equipment for
library, laboratory & workshops be
procured.

At least six full time qualified
teaching staff should be in

position by Dec., 97.
Purpose-specific building & rooms
as per NCTE norms be constructed.
Adequate equipment for computer
science & A/V lab. be procured.
Library should be improved with

a minimum of 1500 books &
journals as per NCTE nomms.

At least ten full time qualified
teaching staff members

should be in position by
December, 1897.

Library to be improved. Fumiture
& equipment be as per NCTE
norms. Faculty be based on
subject requirements.

At least six full time qualified teaching
staff should be in position by
December, 1897.

Land should be acquired for
construction of hostel buildiing.
Library should have atleast
1500 books. Joumals and
newspapers be subscribed.
Practical work & practice
teaching needs immediate
review and replanning as per
NCTE norms.

At least six full time qualified teaching
staff should be in position by
December, 1997.

Library, equipment & furniture

be improved as per NCTE norms.
Practice teaching be improved

and lessons of student-teachers

he supervised. ’

Contd..P/6..
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Teachers Training College, Mazgaon, B.Ed.- 60 At least six full time qualified teaching
Tezpur, Assam staff should be in position by

December, 1897.
Library facilities nced 10 he improved
as per NCTE norms.

Department of £ducation, Dibrugarh B.Ed. =60 Al least six full time qualified ‘eaching
University, Assam ‘ : staff should be in position exclusively
for B.Ed. course by Dec.. q7.
The deptt. should have a library
with at least 1500 books for B.Ed |ev!e|
course. No.of staff for other Courses
may be specified.

Patna Training College. Bihar B.Ed. - 60 At least six teaching staff should be
in position by December. 1€87.
Curriculum transaction should be
as per NCTE norms.

l)

Millat Teachers' Training College, B.Ed.- 120 All staff should be full time

Madhubani, Bihar and qualified as per NCTE
norms. Curriculum transaction should
be as per NCTE norms. '
Admission process he completed
within 10 days of reopening of
college after vacation.

Kanan Devi Memorial College of . B.Ed.-60 At least six full time qualified
Education, Imphal, Manipur teaching staff, as per NCTE
norms should be in position
by December, 1997.
Curriculum transaction shouid be
as per NCTE norms.

Loyola College of Education, Namchi, B.Ed. - 50 At least five full time qualified teaching
Sikkim staff should be in position by
: December, 1997.
Library facilities be improved, (at least
1500 books should be there).
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To, .
The Hon'ble Minister
Muini~zry of Human Resource Development

New Delhi. ((navf 1-)f fadia )

“Subject - Request for re-considering the post of my Trained Graduate Teacher
Hindi (NVS) which has already been selected in your esteemed
department.

Iton'ble Sir,

- With duc respect and humble submission 1, the undersigned have the honour to lay the
fallowing few lines for your kind consideration and necessary sympathetic orders.’ e

That, | have alrcady bcen sclected as a Trained Graduate Teacher Hmd;-poét}:_in your
csteemed department, Navodaya Vidyalaya Samiti but the said post was ultimately rejected. I was
very much shocked that it could not be expressed in words to scc that my rclcctcd rcsuh at that
ume. R

I have been serving as a Trained Graduate Teacher Hindi on the contx'u.t b.’ms under your
esteemad department, Navodaya Vidyalaya Samiti at (i) J.N. V. Ukhrul, Manipur (n)J N.V. Tawang
Arunachal Pradesh and (ii1) J.N.V. Wokha, Nagaland respectivély since the last 6th August, 2002
to 31st March, 2006. In the meantime I came across that your valuable advertisemenit in the
Employment News (Special Recruitment drive for Recruitment of teaching for Vidyalaya located in
the state North Eastern Region) to appoint some Trained Graduate Teacher Hindi specially for the
North Enstern Region. According to that advertisement a combined compelitive examination was
there which was consists of a written part and interview. L has prepared very well in my level best
for the said examination and uppeared positively. By the grace of God [ was sclected both the
writlen test and Viva Voce in the list of O.B3.C. Physically Handicapped candidate in the S1. No.
192/0BC-16 ultimately I went to Shillong to take my Appointment Order but it was being cancelled
and rcjected by Shri D. Hajarika, Deputy Commissioner (R.O.), Shillong on the ground of securing
below 50% marks in my Hmdl Ratna Examination. My bio-data is given below:

1. Name : Mr. LAISHRAM SURCHAND SINGH .=~
2. Father's Name & © Shri Laishram Tomchou Singh
Occupation . ' | Retired Hindi Graduate Teacher, Govf S)fManipur.
Datcof Birth ; /171977
4, [Educational Qualification _ e
a) Matnc BOSEM - 1992
b) 10+2 CHSEM - 1994 _
c) RastravashaKovid . ’ R.P.S. Wardha - 1989(cqu1valcntt010+2)
d) BA. I M.U. - 1997
-e) Rastravasha Ratna R.P.S. Wardha - 1994 (eq:_uivalenttoB.A.)
f) Hindi Shikshan Parangat (B.Ed.) M.U. - 1996(B.Bd)-
¢ M.A. Hindi- . MU - 1999
Contd......2/-



5. Co-curricular activitics ' ;v . :
n) Ennchment Coursein Agra o o “2 4 “I"()()7 to 17 4-1997
b) Waorkshop for Non-Hindi NeoHindi Writers S ol [-1998 Lo 23-11-1998
from Imphal B |
~¢) Workshop on Non-Hindi Neo Hmd1 Wnters ©12-9-2000 to 23-11-1998
from Payyanur, Kerala - S L
6.  Teaching Experience J.N.V. oﬁly' . 4 :
a) JawnharNavodayﬂ\fdyﬂhvaR'mwUkhrul o ;56-“8-:20:0.2‘ to .30-4-2003
Manipur. : (TGT. Hindi Contract)
b) Jawahar Navodaya Vidyalaya Tawang (A.P) ; 7-7-2003 to 31-3-2004
(P.G.T. Hindi Contract) .
¢) Jawahar Navodaya Vidyalaya Wokha, Nagaland 10-8-2005 to 31-3-2006
) , : (T.G.T. Hindi Contract)
- 7. Others Institution : Ngaikhong Girls High School.

All the relevant documents are enclosing here.

If I was not cligible to appear the said examination [ would not be appeared. Having the
cligibility criteria I had appcared the said examination and [ was selected both the written fest and
viva voce. Ultimately it was totally rejected. What kind of result was that; but, in the meantime ram
doing request you once again to re-consider the said postto me. As I mentioned already [ have no
any means in future because of T am a physically handicapped candidate. So, youare requested to
consider my humble request as carly as possible.

If you arc kindly enough with my request, | shall ever remain thankful to you.

')

Dated/Imphal
The 11th Oct. 06

Yours faithfully,

% RAhan cgwé M/ (l/Z,é/ g/fp/

(LAISHRAM SURCHAND. SINGH)
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